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Singh said, he would not answer questions 
put during the interruptions". 

Sir, for us Members of the House, the only 
mode of communication to the people outside 
is through the press. Therefore, it is necessary 
that our press reports the facts of the proceed-
ings and the proceedings of the House should 
not be misreported. This mis-reporting has a 
three-fold effect. One is, I would say, I have 
been wrongly represented; number two is that 
the Member who was really responsible for 
what happened on that day in this House has 
been denied publicity, and thirdly, the 
proceedings of this House have been 
misreported which I think is a serious matter. 
I would request this House to take necessary 
action so that the proceedings of this House 
are not misreported henceforth. Thank you. 
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"We seek to accelerate the pace of 
economic progress and to distribute its 
fruit equitably in a a framework of 
democracy and individual freedom." 
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SHRI U. K. LAKSHMANA GOWDA 
(Karnataka):   Mr.   Deputy   Chairman, Sir, 
within the short time at my disposal I would like 
to make my brief comments on the Budget.   
This being the first Budget of the party which 
has just taken over the   Government   and with 
the Congress Party as the principal opposition 
party, it is natural that we expect generation of a 
lot of heat and controversy over every one  of 
the policy matters and also the proposals there 
in the Budget. 

Sir, to start with I would like to say that it 
is wrong to come to the conclusion that 
everything that the Congress Government had 
done in the past had gone away, wrong, land-
ed the country in difficulties and that there has 
been no development. 

Actually, Sir, there has been considerable 
development—everyone of us will have to 
accept that—during the rule of the previous 
Government over a couple of decades. There 
might have been shortfalls; there might have 
been some defects; something more might be 
needed. But it is not correct to say that 
everything that has been done, has not been in 
the interest of the country, that no 
development has taken place,  and that 
everything 

should be reversed,    T do not think, Sir, that 
that is the attitude of the new Government 
either.    There have been developments in the 
public sector, in the private   sector  and  in,  
what  we call, the mixed economy—that is 
vhere both the private   and the public sectors 
have been functioning—and those have been 
to the benefit of the country. Sir, to say that 
nothing has been done to agriculture, is also 
not correct.   But, what has happened in 
several    Plans is   that  agriculture has  not 
received its due.   In view of that, the Janata 
Party has now come 0ut with a Budget with an 
accent on agriculture. We must all accept that.   
It does not mean that they have given a go-by 
to the Public sector.   No where has it   been 
stated and I am glad, Sir, the honourable 
Finance Minister has stated in the Lok  Sabha   
that   that   waS  never  the intention. 

Sir,  in the Past more than 60 per cent of the 
national savings and foreign aid were allotted to 
the public sector and a major portion of the 
balance to the manufacturing .sector; and only 
what was left over was given to the agricultural 
sector.   Now, it is in the fitness of things that 
more allocations should  be  made for  
agriculture   and accent should be on the 
development of  agriculture.    Sir,  just  the     
other day, the hon. Members on that    side, 
particularly a lady Member,    stressed the   
need   of   modernising   agriculture. Nobody   
will   deny  that   unless     we modernise 
agriculture, it will not be possible   to   meet  
the   demands.   Sir, agriculture accounting for   
half     the national output, any increase there 
will naturally add at least to 50 per cent of the 
savings and development in the country. 

When we look at the allocations we find 
that the present Budget has provided 
substantial allocation for agriculture. It is a 
very commendable effort. The allocation of 
Rs. 3024 crores for agriculture is 30 per cent 
of the Budget. Irrigation is also included and 
they propose to provide water supply to the 
villages in a period    of 
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five years. It might be a very enthusiastic 
project, but it is a commendable one. And, 
also, so far as agriculture is concerned, they 
have made a sufficient allocation for doubling 
the acerage which is under irrigation. And 
that is the main base where you can increase 
the agricultural production in the country 
because, as is well known, a major portion of 
the land in the country is arid. 

Sir, so far as the tax effort is concerned , it has 
been stated that it is a Swatantra Budget and a 
capitalist-oriented Budget. If we just look at it, 
we find that, as compared to the previous 
years, there has been a mobilisation of tax 
effort to the tune of Rs. 92 crores. Wealth tax 
has been increased, surcharge. on income-tax 
has been increased. Not that I support all these 
measures, but it has been done. And, even so 
far as the corporate sector is concerned, the 
facility which was made available for them to 
deposit 5 per cent surcharge in the industrial 
Development Bank of India has been 
withdrawn and that money has accrued to the 
Exchequer. Speaking on this, I would like to 
say here that the wealth tax which during Shri 
Chavan's time was 8 per cent on the highest 
slab was slashed to 2.5 per cent last year. 
Even though I agree that the wealth-tax rates I 
P. M. should be reasonable, as the Wanchoo 
Committee has recommended, the marginal 
rate of taxation should be moderate, otherwise 
it will lead to tax-evasion. Taking that into 
consideration, it was brought down and now it 
has been increased over the second and the 
subsequent slabs. I feel, Sir, that at least over 
2i lakhs up to 10 lakhs the 1 per cent increase 
should have been less. 

So far as the income-tax is concerned. Sir, 
the main position is, after providing for an 
exemption limit up to Rs. 10,000, now the 
Finance Minister has gone to calculate the tax 
from the previous exemption limit of 

Rs. 8,000. In my vie.w this is taking away by 
one hand what you have given by the other. 
Actually the benefit should go to the salaried 
and lower income groups who come within 
the tax net. That is why, not only this year, at 
the "time of the interim budget, but 
previously also, i have always advocated that 
the exemption limit should be at least Rs. 
10,000, so that it would leave away a large 
number of these people being brought into the 
tax net. Here, Sir, I would urge upon the 
Finance Minister to consider accepting the 
Rs. 10,000 limit for the starting point of 
taxation. 

Sir, so also I would just like to 
refer here to what has happened in 
the case of the wealth-tax. Before 
the amendments of 1975-76 and 
earlier years, a specific Rs. 1,50,000 
exemption limit was provided for 
agriculture and subsequently 
Rs. 1,50,000 exemption limit was provided 
for savings in bank-deposits and others, and 
then for the dwelling house it was provided to 
the tune of Rs. 1,00,000. Now, the non-
agriculturists will get the exemption benefit of 
Rs. 1,00,000 for the dwelling house and Rs. 
1,50,000 for deposits, but if he is an 
agriculturist, the exemption limit of Rs. 
1,50,000 which was earlier provided in the 
subsequent amendments, intentionally or un-
intentionally, have got lost, and he gets an 
exemption of Rs. 1,50,000 only. This is a 
matter which should be looked into and this 
special exemption limit for agriculture should 
be accepted. 

In the case of private agro-industries, where 
plantations are the main source of wealth-tax, 
all agricultural properties, even the buildings 
for housing of workers, hospitals, schools are 
not exempt. They were brought under the tax 
net when agriculture was brought under 
wealth-tax in 1970. At that time, the 
honourable the present Prime Minister wa3 
the Finance Minister. He did not accept this 
suggestion and later on I think it was 
accepted.   That is a matter which 
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is of primary importance where you are 
covering the agricultural properties under the 
wealth-tax. 

Sir, now, certain tax reliefs have been 
provided for both corporate and other sectors. I 
welcome this. One is the investment 
allowance. It is a good thing. It has now been 
allowed to cover all the industries except the 
luxury and consumer goods industries which 
are listed and number 34. It is wrong to say 
that it is meant only to encourage capitalists 
because it has been provided that such 
invesetment allowance and relief will be 
provided only for the priority industries. This 
is a welcome feature. But, Sir, what has 
happened? in the case of tea plantations, which 
is 40 per cent industry and 60 per cent 
agriculture, this benefit will be available only 
to the extent of 40 per cent of the tea incomes 
which is central income and not for the other 
60 per cent, which is state income. For the 
development of plantations, whereas in the 
case of coffee, rubber and other items being 
entirely under the State sector and coming 
mainly under the agricultural income, they 
cannot avail themselves of any of this relief. 
Since the Finance Minister has said that he 
would be having discussions with the State 
Governments with regard to several other 
proposals, I would urge upon the Finance Min-
ister that this proposeal must be taken up and it 
must be seen that the plantations, the main 
agro-industrial sector, are helped to develop. 
This will help the generation of employment in 
the rural areas which, I am sui*e, is the 
intention of the present Government; and their 
emphasis is on that. The plantations cover 
many hill areas of States like Kerala, Kar-
nataka, Tamil Nadu, Assam, West Bengal and, 
i think, Himachal Pradesh also. So, if you want 
to generate employment in the rural areas, one 
of the most labour-intensive agro-industries is 
the plantation. Yet, for their  development 
none of these  in- 

centives is available. For example, there is no 
development rebate on plantations because 
they are living plants; you do not get any 
depreciation on planting assets. Compared to 
an industry where you get substantial 
depreciation on the equipment^or the 
machinery and buildings, nothing is available 
for plantations. So if you calculate the tax on 
gross profits, you will find that the 
engineering and other industries, or the 
general industrial sector gets a much greater 
relief than the plantation sector. This should 
also be looked into. 

Another point that should be taken into 
consideration is that many of the engineering 
goods and other items are being subsidised. 
But in the case of agricultural products, 
mainly plantation products, not only no sub-
sidy is available, but whenever the prices in 
the international market are considerably high, 
you always find any Government, whether it 
is a Congress Government or a Swatantra 
Government or a Janata Government, levying 
an export duty. This has relation to the recent 
controversy over the very high rise in the 
export duty on coffee. I must now 
congratulate the Finance Minister when he 
came to know how the international prices had 
fallen, he reduced the duty from Rs. 2,200 to 
Rs. 1,600 and then from Rs. 1,600 to Rs. 
1,100. Even though-much more consideration 
is necessary, at least I must congratulate him 
on immediate action. Otherwise, the return to 
the producers of coffee would have been very 
much hit. 

MR. DEPUTY CHAIRMAN: If you would  
take  a  long  time. 

SHRI U. K. LAKSHMANA GOWDA: 
Another two or three minutes. That is why I 
am saying that so far as the agro-industry of 
plantation is concerned, special consideration 
should be given to see that more development 
takes place. I am sure that my friends like Mr. 
Kali Mukherjee of West Bengal and other 
friends from Assam and    Kerala will support 
me 
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when I suggest that a discussion should take 
place between the Finance Minister and the 
State Governments on how they can 
rationalise the agricultural tax structure 
because agricultural income-tax in Karnataka 
is at a flat rate of 65 per cent over Rs. 1 lakh, 
in Kerala it sometimes reaches 75 per cent, 
which is unheard of and also in Tamil Nadu. 
So I would like this to be taken into 
consideration that when incentives are 
provided, for industrial sector these industries 
also should be in a position to take advantage 
of them. 

Some mention has been made about 
unemployment. Sir, how do we solve the 
unemployment problem? By just making 
speeches and then making a budget allocation 
for solving the unemployment problem, we 
cannot do it. The crash programmes have not 
worked. We have seen in this House how 
many crash programmes have come in and 
how they have crashed. When Mr. Mohan 
Qharia, who is now the Commerce Minister, 
was the Planning Minister, certain crash 
programmes were mentioned and all of them 
crashed. So the  only way is generation of 
wealth by increased production. From that 
point of view, I support this Budget and 
command it, for they have made 25 to 27 per 
cent, more allocation for expansion of 
industries in the rural sector and in the urban 
sector and provided incentives so that there 
will be more production and generation of 
wealth, which will naturally help to a great 
extent to solve the unemployment problem. 

If expansion takes places especially in the 
rural agro industries—transfer of small-scale 
industries, giving incentives for large 
industries to go to backward areas and so 
on—it would naturally provide more 
employment. From this point of view I 
support all those concessions which have 
been provided in the Budget. You said 
.straightway    they have done     away 

with the public sector. No, let us watch the 
situation. This is the first Budget that they 
have given. The honourable Prime Minister 
said the other day they were short of time, 
they would improve upon this in the next 
Budget. So I have not lost hope. I have great 
hope. And I had hope with the previous 
Government also. There have been many 
changes, many policy changes, cross-
purposes, first in agriculture, then the accent 
was shifted to heavy industry, then, again 
there was a change-over to agriculture. These 
are things which we have to take in their 
stride. I am not so pessimistic about the 
results. 

Sir, one or two things were said about 
amalgamation of companies. There was 
criticism of the amalgamation of companies 
which are in difficulties with the more 
profitable and well-run companies—that is 
amalgamation of sick mills, etc. I think this is 
a very good idea. In the past we discussed here 
many times when our friend, Mr. 
Chattopadhyaya, was dealing with sick textile 
mills and sick tea gardens. What happened? 
At that time the accent was on merging them 
with separate corporations in the public 
sector. It gave us a negative relief. The 
National Textile Corporation, after it got all 
the sick mills forced on it, ended up with an 
accumulated loss of Rs. 110 crores and it has 
ended up with another Rs. 30 crores or so loss 
this year. Therefore, Sir, not only will such a 
thing bring a bad name to the public sector, 
but it will be wrain on the Exchequer. So, 
why not as an experiment find out if these sick 
mills could be absorbed by more prosperous 
ones? Of course, there will be a little less tax 
revenue. They will be allowed to write off the 
tax. But an effort should be made without 
taxing the common man to increase the 
efficiency of the sick mills, to bring them to 
production. Why should we cry hoarse about 
it? We had aried on« experiment. Let us now 
try this experiment  also,  and  if We  succeed, 
it 
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will be very good.    And I think that this is a 
much    better way than tagging the sick mills 
on to new public sector  undertakings  and  
then  expose the    public  sector    
undertakings     to criticim     saying     that  
these     public sector undertakings have made 
losses? And why make t  a common man pay 
for these losses     (Time    bell rings.) Onlv one 
more thing Sir, and that is with regard to public 
sector trade organisations like STC, MMTC, 
etc:     I read that Mr. T. A. Pai, former    In-
dustry Minister, during his speech in the Lok 
Sabha, said that in the name of autonomy these 
organisations have grown to such a size that 
they    are losing in efficiency.    If  anybody 
else had    made this statement, it    would have 
been said of him that he wanted to encourage 
the private sector    and that was why he was 
making such a statement.    But our experience     
has shown   that    this  isr  what  happened. 
Therefore,   Sir,   I   want   greater   efficiency 
to be brought into these organisations.   It is 
not enough if we have huge    autonomous   
organisations.     In many Consultative 
Committees    criticism was made, charges 
were levelled against    these organisations.    It 
was even suggested that  STC was thinking in 
terms of taking   over    all   the exports  of  
traditional  items.    If this is  the  comment  of 
Mr.  T.  A.  Pai,  I do not know what would 
happen.    I do not want this organisation to    
be wound    up.    I  would  like    this and such  
other     organisations to femain, but work in 
competition with private exporting    firms,  
because    they    are handling    tea,  coffee    
and so    many other        items—including      
minerals. Therefore, I want more efficiency    
to be brought in and there should    be more 
control over them, Sir, I do not want to take 
more time.   I thank you for giving mehis 
amount of time. In view of what I have said 
earlier,    in view    of the allocations    they    
have made in this Budget for more planning, 
particularly agricultural planning, I feel they 
have made a good beginning and they will be 
in a position to im- 

prove  upon it.    I hereby give     my support 
to the Budget proposals. Thank you. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 2 p. M. 

The House then adjourned for lunch 
at fifteen minutes past one of the 
clock. 

2 P.M. 
The House reassembled after lunch at three 

minutes past two of the clock, Mr. Deputy 
Chairman in the Chair. 

SHRI KALI MUKHERJEE (West Bengal): 
Mr. Deputy Chairman, I am a social democrat 
and as such I welcome the new Government, 
and pay my respect to the people for the way 
they have expressed their right of franchaise 
fearlessly and courageously. I accept the 
verdict with all humality. 

Sir, as usual with the other Finance Ministers 
of the past, during the last few years, there is 
nothing extraordinary in the speech of our present 
Finance Minister. His is also a routine annual 
exercise. Tke Ministers of the previous Govern-
ment, I found, after listening to their 1 speeches 
very carefully and patiently, were very critical 
about this Budget. But i am sure that they would 
have produced the same kind of Budget as the 
present one though there might be a little 
difference of emphasise here and there. I 

I do agree with the Prime Minister Shri 
Morarji Desai when he; said that it all 
depended upon how you looked at the Budget 
and I also agree with the Finance Minister 
when he said in his Budget speech that "the 
Budget was an exercise for shaping the 
country's social and economic policies". He 
further stated that the Budget "reflects 
faithfully the philosophy the programme and 
the principles of the party". Their manifesto 
promises to eradicate poverty, ensure full 
employment and stabilise prices within ten 
years. Sir, due to the short time at my disposal, 
I will not go into the details of the 



 

sectoral    allocations    in the    Budget made 
here and there. But I would only venture to 
deal with the approach of the Budget towards 
the socio-economic problems which it wants to 
solve and the    approach of the party    or 
those people who are committed    to solving 
them through    this    Budget. First of all, Sir, 
let us try to understand what the socio-
economic problems are which the Budget is 
trying to  solve.   According to me,  Sir,  the 
same problems were prevalent in the past  and  
still  persist  in  0ur  society and during the last 
thirty years, since independence.       The      
infrastructure of  a capitalist order of society    
has been pursued to be   built    up    and 
developed   in   our   antiquated   feudal society 
of India.    Ours is a developing country with    
a backward   social system and the  country 
suffers from a Brahminical hierachy.   As   has 
been mentioned   quite   often   during      the 
Zero  Hour,  when  special  mention  is made 
the minorities and others suffer a lot.   Sir, you 
have been hearing what the     Members     
have    been     saying so   pathetically  about  
the  minorities, particularly    the Harijans    
and    the other downtrodden, about the rigidity 
of the caste system that is there, about the non-
acceptance of the    minorities by    others    
and    about    the    refusal to   recognise   the   
different   linguistic nationalities    which    
from    part    of the   fabric    of    our   whole   
national system    and    the    society.    To 
keep the  country  integrated  proves to  be a 
difficult task and it is also proving difficult to 
provide for the integrated growth    and    
development    in    the country.     No 
budgetary   provision is there  to   reduce the  
disparities,    the economic   disparities,   and   
to     uplift the downtrodden and to  save    
these people from assault by the haves and the    
upper-caste    people.   There    is nothing in it 
and there is no provision for this and there is 
no mention orf thin question at all. 

Sir, economically our country has 
committed a crime by indulging in pursuing a 
policy of construction of a four-pillar 
superstructure for the exploitation of the sixty 
crores of people while two percent are    asso- 

dated with them as beneficiaries. What are 
the four pillars of this structure, standing as 
the Ashoka pillars, for exploiting the people? 

Firstly, the multi-nationals constitute 0ne 
pillar, with their operating branches of about 
500 in India, with an estimated capital and 
assets of about 15,000 croresj an amount equi-
valent to the total annual receipts in the 
Budget of the Finance Minister. 

More are coming to flood the country with 
dollars to \ pset the total economy of the 
country so as to seize political power 
whenever they deem it fit. The history has 
told us a number of times how these 
monopolists and multi-national corporations 
behaved in other countries. 
The Budget, unfortunately, has no provision to 
stop it.    Rather it is inclined to enhance it 
through various allocations.    One,  for  
example, is to hand   over  the   sick  industries  
to   a rich  and viable  industry    which    is 
normally held by    the    monopolists. 
Therefore,, it will  enrich the monopolists  one  
after   the  other,  because they  are not   taking 
over  any    sick mills.   That gives an 
impression how they  are  going  ahead  and     
helping these types of monopolists and multi-
nationals.    Sir,    the     multi-national 
corporation    and    the    International 
Monetary Funds are in collaboration and in 
league with indigenous monopoly houses who 
have increased their assets 20 to 30 times since 
Independence at the cost of the people.    Sir, 
the  Finance  Minister's    budget    has given  
them  incentive  to  exploit  the country  much 
more than restraining them  throughout  his  
budgetary  provisions. 

Thirdly, Sir,, the big traders are either 
related to or integrated with monopoly houses 
who supply the capital, intelligence and black 
money to the mercantile community to corner 
the essential goods of the society, so as to get 
quick profits and quick returns, which lead to 
constant price rise. Every month we are 
getting a rise of 2 per cent. I am afraid,, there 
will be  an increase of 
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1 per cent every week. In the Budget there is 
no scheme to restrain them. They are looting 
the people in an unrestricted way. 

Fourth—lasf"but not the least—the rural 
rich, the remnants of the feudal system, the 
Rajas, the Maharajas, the landlords, the 
money-lenders and the rich peasants are in 
constant league with the above-mentioned 
exploiting groups. They manage the rural ex-
ploitation very nicely. They fire them, they 
kill them, burn them and they do as they like 
as has been stated during the zero hour by 
some friends^ here. They are the enemies of 
land reforms and merciless exploiters of the 
rural poor. Is there any provision in your 
Budget for land reforms and land distribution? 
No. Nothing is found. 

Sir, the country started with one bureaucrat 
in the beginning, just after Independence,, as a 
Finance Minister. Here is the ninth Finance 
Minister of our country. And he is also a 
bureaucrat. Sir, I find that the Finance 
Minister's budget never touched this octopus 
who are sucking the very blood of the people 
of the country by their well-identified ten. 
tacles mentioned earlier. My answer is clearly 
negative, and your Budget has positively 
helped, encouraged and indulged in certain 
steps through sectoral allotments to this 
Hyderaheaded criminal gang — these 
exploiting agencies. Through this Budget, I 
agree, the Finance Minister has achieved his 
first step, that is, the "free enterprise'' which 
they have developed as a philosophy in the 
country. And that philosophy of Swatantra 
Party has been infilterated, consciously or un-
consciously,, inside the Janata Party. Now, 
Sir, I beg to remind you that in between 1951 
and 1977, successively 8 Finance Ministers 
ruled this poor country and the people lost 75 
per cent of the purchasing power of a rupee on 
the basis of 1961-62 price index  figure—100  
of  these   great    8 

Finance Ministers—really  speaking 6 because 
2 appeared twice on the stage —one is our great 
Prime Minister of India today, Shri Morarji 
Bhai.    He appeared on the scene twice.   He 
was the Finance Minister under the Nehru 
family    twice,    once    under'   Pandit 
Jawaharlal Nehru as Finance Minister and then 
again'as Deputy Prime Minister-cum-Finance    
Minister under the former Prime  Minister of 
India, Mrs.  Indira   Gandhi.    There  he  had 
successfully   taken   away   30 per cent from 
the rupee by  his own actions. Out of the 75 per 
cent erosion of the real balue  of a rupee,  
Morarji Bhai alone has taken away the lion's 
share of 30 per cent.   I believe that the 9th 
gentleman, the Finance Minister   now will  
take  away  the  entire  value  of the rupee 
during his regime if he is tolerated    and is 
allowed to continue for a year or two years or 5 
years. Thanks to the    Janata    Government. It 
is well known that the vested interests and the 
lobby for free enterprise have been trying to get 
rebates and tax reliefs.   Now,, they have 
succeeded in getting    so    many    concessions 
whereas the consumers'  interests in. eluding    
the    interests of the toiling poor, the poor 
middle class  and the •fixed income  groups  
have been  clamouring for lower excise  duty 
have been ignored.    The Finance Minister has 
obliged the rich and the  vested interests since 
he belongs to the gang of a few.    He has  
refused to oblige the latter, the toiling people, 
the fixed income groups and the consumers as   
a   whole.     The   Finance   Minister said 
during the    elections    that    he would 
withdraw the C.D.S.  and pay the D.A. 
instalments.    I do not mean only    the    
Finance Minister, but the party of    the    
Finance    Minister.    I personally listened to a 
speech  delivered on 2nd March last at Boat 
Club where    the present Foreign Minister 
spoke and Babu Jagjivan Ram presid. ed.    He 
assured the Central Government employees    
and    the    working classes   that   the   C.D.S.   
would   be withdrawn  as soon  as they came to 
power.   He also assured   the working classes 
and the Government staff that the dearness  
allowance due to them 



 

would  be paid straightaway.    I per. sonaliy 
listened to that.   But, as soon as they came to 
power, within a few weeks they have violated 
what they had promised to  the working classes 
and the toiling people and the fixed income 
groups.    This is shame violation.    This is a 
betrayal to the voters and  to  *±e  working 
classes  and  the poor  middle   classes.     Sir,   is   
it   the Gandhian    behaviour   that    Gandhiji 
practised?    I   do  not  know  whether Jana 
Sangh believes in it.    Nevertheless, our Prime 
Minister does believe in that.    Did Gandhiji 
practise that? I am sure that your holding the 
position  at   the   9th  Finance  Minister  is 
gradually    reducing    the rupee-value and   
eroding  it,   as   I   stated   earlier. That  will  
create  a  serious  crisis  in the  national  
economy.    I  am  afraid that will also create a 
great political impact   on  the  national  politics   
and the  country   as   a   whole.     The   first 
disintegrating       conglomerate        the morcha, 
the Janata  Party of    yours, will be cracked down  
by the socioeconomic    pressure    and    may 
bring about chaos  since  a    large    political 
vacuum  will  be  created  in  between the  people   
and   the   Government.     I am afraid the totality 
of the democra. tic rights that are    earned    by    
the people    as  a  whole  through  various 
movements,   thanks   to  JP,   will  end in  
futility.    I  am  afraid of  that.    I beg to remind 
you the lessons of history—which    you    need    
v>ry much now—which   we  must  not   throw   
in the oblivion, particularly in the present day 
Indian conditions.    It is an axiomatic  truth   that  
a   despot   or  a dictator emerges  in  a    society    
only when a person is surrounded by with 
arrogant and greedy ministers, along with greedy 
politicians, corrupt astrologers    and  medicants,  
corrupt  businessmen  and  bureaucrats,   
smugglers and  sycophants.    Once  that  happens 
to   a country., it becomes reduced  to 
authoritarianism.     sometimes  leading to a 
dynastic system.    That did happen    to    our 
country,  unfortunately, during the last 
emergency.    Let that not be allowed to be 
repeated  again, and    that  will be  disastrous  to  
our nation., not temporarily but for good. 467  
RS—4. 

Sir,  I  am  sorry  to  state  that  the fiscal  
policy of the Finance Minister as exhibited in 
the Budget and the behaviour pattern of your    
'Morcha' Government, the Janata Government, 
as demonstrated during the past few weeks of 
its existence are indicating a    direction  to  
disintegration of the country.    Whether    a    
Harijan    will become the Chief Minister or a 
Koiri will become the Chief Minister or a 
Gwala will  become the Chief Minister  or   a   
Brahmin   will  become   the Chief Minister, 
has become a problem now.    Sir,, all the 
Janata talk of the Gandhian way in 1977 has 
become a mockery as Indira's 'Garibi hatao' in 
1971.   There is no difference between the two. 

Being  a   born  optimist,    Sir,    and passing 
through the freedom struggle and   various  
struggles  of the  toiling people,  I do visualise a 
third viable alternative   despite   the   dark  pheno-
mena stated earlier. Since the Cong. ress has nearly 
been rejected by the people,  the Janata,  I  am  
sure,  shall shortly  meet   the  same  fate.    I  say 
this  against   this   background  of  the Janata    
Party's  failure   to  meet   the basic challenge of 
the agrarian front, the  incapacity to tackle the 
problem of huge unemployment of a crore in the 
urban areas and many crores in the rural areas, the 
refusal to appreciate the economic stringency that 
the fixed income group, the poor middle-class   and   
the   Government   servants and the employees of 
the public sector  enterprises  and  the  toiling  mil. 
lions,, are confronted with.   The Janata Budget  
has  not  recognised   the  fact that   70   per   cent   
of  the   population survive    below the poverty-
line  and consequent    eruption    of chronic dis-
sension  will  ultimately paralyse    the present 
system and  the structure itself.    Under   the   
circumstances,   Sir, one has to look forward to the 
significance   of the   left  alliance   Government in 
West Bengal.    It seems,   its stability  is  assured  
by  the  objective condition  of support  from   the  
rural and the urban poor.    If this Ministry with 
that foundation and with a national  outlook    can    
consolidate    its 
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position through persuasion and without the 
use of violence—please note, without The 
use of violence—and only through 
persuasion and in a demo, cratic process,, 
then it can attract all sections of the 
community who matter, from the enlightened 
industrialists to the middle-class intelligentsia 
and workers in the factory and kissans in the 
field. The left alliance may function as a 
catalyst for a social change in the entire 
country in due course through radical 
democratic processes, since others are bound 
to fail in the present feudo-capitalist set-up of 
this country. The Congress and the Janata are 
bound to fail to cope with the situation that 
we are confronted with. That is why the 
suggestion, Sir,— in this feudo-capitalist set-
up they have failed and they are bound to 
fail—that the left alliance must build up an 
ideal character.—I am talking about the 
future,, the past is a record for history. They 
must take lessons from the past" "They must 
build up ideal character for their Ministers, 
their constituent party units and cadres, 
unlike the Janata and the Congress, so that it 
may draw the other left democrats -and 
progressive elements from amongst the 
Janata and the Congress who are suffering 
the domination of the exploiting caucuses of 
the dominant party. That is the only silver 
lining in West Bengal which may usher in a 
dawn and may help to emerge a new national 
radical left democratic force in the country. 

Sir, then and then only,, your budget, 
which serves the vested interests only, can be 
replaced by a budget of the poor who 
constitute the 95 per cent of the population of 
this great, vast antiquated country. Till such 
time,. Sir, I am sorry to say, we ,?re to 
tolerate this Finance Minister and the Janata 
Budget, 

Thank you,  Sir. 

SHRI SWAMI DINESH CHANDRA 
(Rajasthan): Mr. Deputy Chairrnan, Sir, it 
would be an ante-diluvian idea 

to think that the Budget is the charisma of the 
Finance Minister and to judge it as one man's 
performance. The Budget is the index of the 
mind of the Government as to how it pro-
poses to deal with the problem of the people 
over whom it rules. The Budget that we are 
discussing today is  very very  disappointing. 

When one thinks about the reaction this 
Budget will create in the financial circles all 
over the world,, the very thought of it is 
alarming. The basic question to be answered 
is, does the Budget create a hope in the minds 
of the people or leaves them as despondent as 
ever? I simply cannot understand the 
philosophy behind this Budget. A Budget is 
not simply an exercise in addition or substrac-
tion; it ought to be something more than that. 
An emaciated country like ours cannot do 
with a routine Budget. 

I am sorry to say that I do not find anything 
in this Budget except a little addition here and 
a little substraction there. The hon. Finance 
Minister's exercise is a futile exercise in abor-
tion. It is an abortive Budget. The hon. 
Finance Minister took quite long in the hope 
that he would be able to deliver a mature 
creature but, gentleman, I am sorry to say that 
the Budget that he has given us is a still born 
child. To 95 per cent of the Indian people, this 
Budget does not mean anything at all. Those 
who need our attention first and foremost are 
the teeming millions who have no jobs. The 
number of such persons comes to about 10 
crores. If the number of those registered with 
Employment Bureaus is about 10 million, it is 
as sure as anything that the number of those 
who are not registered is in no case less than 
90 million adults. One-third of our population 
are idlers per force. 

Late Dr. Ram Manohar Lohia reminded us 
again and again that the average daily income 
of an Indian comes to about 15 np. Now that 
there are many followers of late Dr. Lohia 
amongst  the    Treasury    Benches,    I 
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think, I was not too imaginative if I hoped 
something radical to emerge out of the 
Budget. But I must confess that the result is 
very very disappointing . 

Mr Deputy Chairman, Sir, all that Shri 
Patel has to say on the question of 
unemployment is: 

"The accelerated growth of agricultural 
production will in itself increase the scope 
for employment in the rural areas. It is 
interesting to note the labour input per acre 
of land in Japan is four times the 
corresponding level in India. This is an 
indication of the scope for generating new 
employment opportunities in the process of 
modernising our agriculture. More irri-
gation, better cultural practices, double-
cropping, increased use of fertilisers and 
wedding will certainly create more jobs..." 

Here the hon. Finance Minister becomes a 
little self-conscious, lest he should commit 
some mistake. By way of abundant caution, 
he further says: 

".. .but it will have to be ensured that 
premature mechanisation does not  affect  
this process adversely." 

Hon. Members, I have failed to visualise 
what the hon. Finance Minister has up his 
sleeves, mechanisation, no mechanisation, no 
premature mechanisation; God knows what 
his dilemma is? 

"Faster agricultural growth will offer 
greater scope for employment in such 
ancillary activities as repairing, servicing, 
transportation, etc." 

Obviously, the hon. Finance Minister, Or 
for the matter of that, his Government is 
depending on their kulak •friends in the 
countryside for eradication of unemployment. 
I feel he is being much too optimistic to the 
extent of deceiving himself, or, perhaps, all of 
us here, and the broad masses of India outside 
the Parliament. 

Since Indian testimony may be discarded, I 
will quote here a renowned author who, in 
turn, is quoting another very distinguished 
writer on economic matters. Rene Dumont in 
his book Socialisms and Development says: 

"All the measures taken since 
independence have ended by strengthening 
the wealthy strata in the village, and 
weakening the position of share croppers and 
landless labourers. City dwellers who own 
land support the privileged villagers, in their 
defence of the statws quo, and furiously 
oppose any far-reaching reform. The growth 
of inequality is also part yldue to normal 
evolution, since the peasant landowners and 
privileged farmers are in a better position, 
than the poor to avail themselves of modern 
techniques. Myrdol concludes that 'as long as 
working and earning an income, jeopardise 
status,, while land holding and partial and 
complete absention from productive work 
raise it, aggregate output is held well below 
its potential. The promotion of social and 
economic equality is a precondition for 
attaining substantial long term increase in 
production.' " 

What the same author says further is rather 
instructive: 

"In India socialism was and still is, the 
official doctrine of the Government and 
most of the political parties, many 
businessmen even, claim to favour a 
socialist economy. They vie with one 
another in urging the socialist model of 
society, but are not in hurry to define it-
Some of them simply equate it with social 
justice and planning, or understand it as a 
mere ideology of modernisation. 

Myrdol also proposes that every landless 
labourer should be allotted a small piece of 
land; this would give him dignity, a new 
concept of life, and an independent source 
of income. A limited redistribution of this 
kind could begin by sharing 
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out    the    more    valuable    uncultivated 
fields near the village, expropriated      
without        compensation. These would 
bring a    minimum of social security and 
above    all,    by eliminating the chief    
ground    for contempt in this way, the 
traditional basis of status would be attacked 
at its very root.    The employee would  
then  have  the     prospect  of both  
economic and social advancement before 
him." 

This is how the Finance Minister has to 
proceed if he is at all serious   in tackling the 
problem of rural unemployed   and   not   
merely   in   phrasemongering.    We   have   to    
give    the unemployed   status   and   dignity   
side by side with work so that they create more 
work in turn.    While you want to preserve    
all the kulaks, do    not think,  that  the  poor  
village  will be contended with such jobs as 
servicing, repairing,    transportation etc.    
Thousands of top bureaucrats,     industrial 
executives, industrialists,    their    kith and  kin  
have    become large    farm-owners in the run.   
Most of them are absentee landlords    
employing sharecroppers     and are    busy    
exploiting them.   Break these big farms, to 
begin with, and distribute them amongst the 
rural poor and the urban educated unemployed.   
With this, they will get a pieoe of land, a litHe 
but of property, which will give them the status 
and dignity    they    deserve    along    with 
work.    This is what has been denied •to them 
so far and that is why they have remained     
neglected,    whereas, the  parasites have  made  
away  with crores and crores of good money  
in the name of industrial production and have  
been successful  in     turning     it into the so-
called,     black money.    I for one, hold that 
money that cannot be controlled is black 
money. I know of no other definition. 

Let us turn to the unemployed and the 
semi-employed, and let us give them petty 
sums a few thousands so that they may get 
employed. In order to give a man 
employment, you have 

to give him investment. In no other country in 
the world it is so easy, as in ours, to give a 
person employment. Give an Indian sufficient 
money to buy a camel and he will get usefully 
employed. Give a villager enough money to 
buy two bullocks and he will get employed by 
turning his idle cart into a useful means of 
transportation. Give a person money to buy 
five donkeys and he will get employed. 

It is obvious from the hon. Finance 
Minister's Budget speech that all this will not 
please him. What he has taken to his heart is: 

"How modern organisations and 
marketing methods can breathe life into 
labour intensive industry." 

Talking about the problem of unemployment 
in the urban areas, particularly among the 
educated persons, he has told us something 
about the magic formula. The hon. Finance 
Minister further says: 

"The House will be happy to know that 
we are working on the details of a specific 
scheme designed to create opportunities for 
the educated unemployed. Under this 
scheme, we shall provide through the 
banking system 'seed' money and other 
finance at relatively attractive rates of 
interest to enterprising young men 
considered eligible for assistance." 

I would like to know from the hon. Finance 
Minister the number of youngmen that would 
be considered eHgibile for such assistance 
now many thousands, lakhs or millions. Even 
one out of a thousand engineering students 
coming out of our engineering colleges every 
year can possibly be considered eligible for 
such assistance. When the engineering 
concerns run by the industrialists are in 
complete disarray and are on the verge of 
going bankrupt after devouring crores and 
crores of rupees, how can the scheme of the 
hon. Finance Minister instil confidence and 
raise a 
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ray of hope in the minds of the educated 
unemployed? Parrot-like repetition of old 
formulas won't do. The talk of the massive 
mandate with which the speech of the hon. 
Finance Minister opens calls for massive res-
ponsibility also. Where is the reshaping and 
reorientation of the economic policy so as to 
bring about speedy elimination of destitution 
and poverty? What the Budget indicates is 
that the hon. Finance Minister and his 
Government are thinking of reshaping and 
reorientation in favour of the privileged few 
only. The enterprising young men considered 
eligible for assistance as referred to in 
paragraph 24 of the hon. Finance Minister's 
speech would be among the top burea.ucrats 
and the upper strata whose parents have 
already robbed the national Exchequer to the 
fullest extent possible. Has the hon. Finance 
Minister given a thought to the problem that 
while the Government would be drawing 
plans to provide seed money to the fortunate 
few, the industrialists in the private sector 
would have, in the meantime, thrown on the 
streets ten times or hundred times the number 
of educated young-men, depriving them of 
their jobs in the name of disciplinary action. I 
would like to put a straight question to the 
hon. Finance Minister. What is the difficulty 
in bringing forward a legislation forbidding 
the dismissal of an employee in consequence 
of a disciplinary proceeding? This would be in 
consonance with the legal theory, also. In 
law, you cannot terminate a contract 
unilaterally. I would call upon the hon. 
Finance Minister to bring forward a suitable 
'legislation forthwith, and I can assure him 
that he will find the hon. Members sitting on 
this side of the House ready to support it. 

If the hon. Finance Minister and his 
Government has no audacity to bring forward 
such a legislation, I am constrained to say 
that there is much dismay and 
disappointment in store for teaming millions, 
as long as this Government is in the saddle. 

The industrialist is day in and day out 
practising the implementation of the famous 
Ramayanic dictum: 

 
While the scheme to provide employment 

to educated youngmen, as indicated by the 
hon. Finance Minister, is underway, during 
the same period the employer in the private 
sector will have dismissed twice the number 
of employees already employed. This is no 
innocuous exercise on the part of the 
employer in the private sector; this is his 
guru mantram. If there will be more people 
thrown on the streets hankering after jobs, 
this will be the employers' labour market, and 
he can well negotiate and lower down wages, 
bringing it to the lowest level—level of semi-
starvation. 

The minimum wage in many an industry 
today is not above Rs. 5 a day. While a bus or 
a truck driver gets seven to eight thousand 
rupees a month, a person doing the same job 
in India gets only three to four hundred 
rupees a month. If there is no purchasing 
power in the hands of the millions, what is 
our hope to build industries? 

If you go through the speech of the hon. 
Finance Minister, from one end to the other, 
you will find that the hon. Finance Minister 
had discarded the Marxian way. I want to ask 
you in all humility: Are you prepare to accept 
the Keynsian way? The only way suggested 
by Keynes to get out of morass is to increase 
wages. Nothing else can give a fillip to the 
economy in an under-developed or a develop-
ing country like ours. Unless we choose one 
of the ways, God forbid, we are doomed. 

Let us not build our hopes on a novel 
'sarvodaya' method t0 meet a crisis such as we 
are in. It will be a hope like that of the ancient 
gold diggers. It may be possible to keep a per-
son going on dialysis but a nation cannot be 
kept  aliye     and     thriving 
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on dialysis. I know the government is in 
dilemma. What the employer in the private 
sector feels helDs him, the Government being 
the largest employer also believes in helping 
them. The tragedy lies in cohesion of 
thinking. We have to give up unity of thought 
with the employer in the private sector if we 
want to survive as 2. nation. 

Cutting down wages is n0 sound national 
policy, for the wages form a meagre part of 
the inputs. If any revision in the wages is 
called for, it has to be upwards. 

Our direct-tax net is so small be. cause we 
pay very low wages, Bring the national wage 
level to such a plinth that every industrial 
worker comes within the direct-tax net, each 
one getting wages above Rs. 10,000 a year 
and you will find there is a steep rise in the 
national income. 

There is no other way to curb inflation. 
Wage rise is~~the only panecea which may 
put ah end to inflation. At a time when the 
hon. Finance Minister was the Principal 
Finance Secretary, the Minister for Finance 
was late Shri T. T. Krishnamachari. The late 
Shri T. T. Krishnamachari had to resign, for 
reasons best known to Shri Patel.' Shri T. T. 
Krishnamachari then told the country: 
Beware, the tiger is at large. Hon. Members 
will excuse me if I feel bound to raise the cry 
again, beware, the tiger is at large. 

The tiger is an illegitimate child, I do not 
know who the father of the child is. The child 
is before us all in the shape of a new formula. 
The  slogan raised by the hon. Finance 
Minister is : "Let the bigger fry eat up the 
smaller fry and all will be well.'' 

Hon. Members will permit me to draw 
their attention to para 19 of the Tion. Finance 
Minister's speech. He has said : 

"Some  of ouf~~ large    industries, such    
as    textiles,  are today in a 

serious trouble and are in a particular need 
of replacement and modernisation. 
Therefore,, adequate resources "will have 
to be provided for investment in these 
sectors... 

I believe It might be a good idea, if the 
managements of more efficient mills were 
to be prevailed upon to take over, as an act 
of social responsibility, some of the sick 
units and nurse them back into sound 
health under conditions to be laid down by 
Government." 

Here comes the tiger out of his den. Thank 
you,  Sir. 

SHRI KRISHNA KRIPALANI 
(Nominated): Mr. Deputy Chairman, Sir, not 
committed to this side or that, and being a 
watcher rather than an active participant of 
the game that is played here, I do not feel 
called upon either to boost the Finance 
Minister's performance or to belittle it. For 
me, his budget proposals have the merit of 
being simple, modest and wisely cautious. 
The Minister may gloat in denigrating all past 
achievement, but he cannot help benefiting 
from it and cannot extri. cate himself from its 
commitments. That is as it should be. The 
nation is bigger than the party. 

Sir, the assurance of the Finance Minister, 
reinforced repeatedly by the Prime Minister 
and the Home Minister, that the Government 
aspires to incorporate in its long-range pro-
gramme some basic tenets of Gandhian 
economic philosophy is to be warmly 
welcomed. Both Mahatma Gandhi and 
Rabindranath Tagore,, the two greatest and 
wisest men of modern India, believed 
profoundly that the basic unit of Indian 
economy is the village. If the village is 
neglected and reduced to a dung-heap, to use 
a vivid expression of Gandhiji, the en. tire 
economy of the nation, indeed the very 
civilisation of India,, would become lopsided 
and deformed, and a cancerous disease wTIl 
eat at its core. It is, therefore, heartening to 
know that at any rate some leaders 
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•of the present Government share this belief 
and promise to endeavour to give effect to it. 
But, Sir, the proof of the pudding is in the 
eating .and not in the recipe. It will, no doubt, 
take some time before the pudding is ready to 
be tasted. Meanwhile, at least one Gandhian 
principle of conduct has been observed in the 
framing of the budget—namely,, one step 
enough for time. We shall eagerly await the 
next step, meanwhile wisH-ing the 
Government Godspeed in its good intentions 
and hoping that it won't be long before the 
step becomes a stride. The Government's 
performance, in the brief period of its power, 
in restoring civil liberties, freedom of thought 
and the rule of law lends credibility to its 
promise. 

Sir, no drama is more fascinating and more 
enlightening than what the country has 
witnessed during the past few months and 
what we are privileged to witness in 
Parliament from day to day. What was 
establishment once is Opposition now, and the 
erstwhile rebels are in seats of   authority. 
Nothing could be more morally sober, ing, 
more reassuring than that greater than the 
rulerif are the people who make and unmake 
them. This drama has all the elements of a 
Greek tragedy, of a medieval Morality, of a 
Moliere comedy,, and even of a modern farce. 

It has lessons for us all and much scope for 
amusement besides. Those who, only a few 
days ago, strutted about as masters of fate, 
seem like deflated balloons. They may wriggle 
and writhe, squeak and make noises— but 
more as a gesture of opposition than out of any 
real conviction. It is all a rhetoric of face-
saving. In their heart of hearts they know that 
they must expiate, must undergo a long 
penance, undertake a renewed tapasya, before 
they can hope to re. cover even partially the 
lost heritage which Gandhiji and Jawaharlal 
left behind. Meanwhile they must oppose for 
the sake of opposing, since democracy cannot 
do without an organised 

and disciplined opposition, and the best of 
rulers must have critics to keep them sane,, 
for power is a far more potent intoxicant than 
any alcohol or drug. 

Today, Sir, it is the new rulers who may 
strut about proudly, with a smirk on their 
faces. Luckily, they have seen and known 
what havoc power did in deranging tne mind 
of the erstwhile rulers,, and so, one hopes, 
they will tread warily and walk in fear of 
God. 

They swear eloquently by Gandhiji. To 
some extent we all do the same, some more 
sincerely than others. It will therefore do all 
of us good if we recall one simple and 
consistently unfailing trait of the Mahatma, 
namely, that he was always generous to his 
opponent and severe in judging himself. He 
was fair and kind to all, more fair to foes than 
to friends,, and always critical of him. self. 
This was true secret of his greatness. 

Thank you, Sir. 

SHRIMATI PRATIMA BOSE (West 
Bengal):   Mr.  Deputy Chairman,  Sir, the 
Finance    Minister    said    in    his Budget 
Speech that he did not have the  benefit  of  
consultation  with     the Planning 
Commission which has been reconstituted    
only    recently.    Moreover, though he knew 
that the Budgel of the Central Government is 
a major instrument for shaping the country's 
social and economic policies,, no  en-
couraging    steps have been taken ir his final 
Budget except increasing the exemption  limit 
°f income tax fron Rs. 8,000 to Rs. 10,000.    
Here   also he has  made  a    discrimination    
in    the exemption limit for tax payers  ove an 
income of Rs. 10,000/-. 

As regards direct taxes, the incom tax 
payers seem to have been furthe penalised 
by retention of the CDS fc another two 
years as also increase i the surcharge to 15 
per cent. Tr continuance of the  CDS  for 
anothi 
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two years seems to hit the older people above 
the age of 60. In all fairness to the older 
people,, the CDS should not apply to tax 
payers who are 60 or 65 at best because it 
will take seven years for this age group to get 
full refund of the compulsory deposit which 
may not be possible for the average old man. 

The Finance Minister has admitted that an 
unprecedented price rise has added to the 
miseries of the common man DUt in the 
Budget no consideration seems to have been 
given to ame. liorate the position. .STthough 
he has mentioned the importance of intro-
ducing new growth impulses into our agrarian 
economy, no mention has, rViwever, been 
made in the Budget about land reforms which 
is a vital point in the progress of rural econo-
my. In 'This connection the landless labourers 
deserve the utmost consideration. Although 
the Government thinks about their subsidised 
income from cottage industries in the lean 
months, where is the programme for their 
basic income by introduction of Detter 
irrigation and small irrigation schemes? 
Whom do the Government intend to help? 
Surely not the landless rural population. 
These deserve consideration  for  rural  
development. 

There is a mention of unemployment as 
one of the most pressing problems, but no 
programme is chalked out for the urban 
unemployed  youth. 

The Finance Minister has pointed out that 
the development of the small-scale industries 
may solve the problem of unemployment, but 
the Budget has not given a clear policy on the 
development of the small-scale industries and 
the socio-economic uplift of the rural people. 
We may set up agro-industries, rural 
industrial projects in increased numbers, but 
the Government should make a decisive 
policy for the marketing of tb,e products at 
least in the primary stages. While    asking    
people    to    purchase 

A 

these things, the cost structure should be 
taken into consideration because, as we all 
know, these goods are costly. I shall request 
the Finance Minister to consider the 
marketing aspect of the rural industries 
without which additional outlays for khadi 
and village industries as well as sericulture 
and handloom industries will not yield the 
results expected. This might produce em-
ployment, especially in the rural areas, but as 
experience has shown, without proper 
marketing facilities of all these products, the 
exercise may not be quite satisfactory and the 
additional employment will only be short-
lived. 
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SHRI GIAN      CHAND     TOTU 
(Himachal Pradesh): Mr. Deputy Chairman, 
Sir, the budget presented to us reflects the 
contradiction and the confusion of the Janata 
Party. ' Take, for instance, the direct taxes. The 
hon. Minister, in his address, has said that it 
was doubtful if taxation alone could achieve 
such an increase, that the high rate of direct 
taxation had been counterproductive because 
of the evasion that had ensued and that in any 
case the number of people who had fallen in 
the direct tax net was so small that revenue 
realisation could not match the requirements. 
So, Sir, the Minister concedes this and yet 
raises the income-tax rates. He has not only 
raised the income-tax rates, but while replying 
to the debate in the Lok Sabha, has given it as 
a proof that he has said the Swatantra mentality 
by raising the direct taxes. Sir, if raising of the 
direct taxes would bring about socialism, it 
would have been brought about much before. 
The raising of the direct taxes only brings 
about tax-evaders and corruption. We should 
not forget whether it is the class of 
businessmen or the class of tax-collectors, it is 
the same class; honesty and dishonesty in both 
the classes are the same. The moment you raise 
the direct taxes, you make room for tax-
evaders. One should not forget that the direct 
taxes come to hardly 2 per cent of the total 
revenue. Sir, though I would compliment the 
Finance Minister for raising the exemption 
limit from Rs. 8,000 to Rs. 10,000, I do wish 
he had raised it to at least Rs. 12,000 
particularly when the rupee value has gone 
down in the last 20 years to only 36 naye paise. 

The second instance of confusion is 
regarding employment. The Finance Minister 
has said that by presenting this budget he 
wants to increase the employment 
opportunities in the country. Yet, Sir, he has 
made a provision for taking a loan of Rs. 800 
crores out of the foreign exchange 
accumulation. He has not spelt out how he is 
going to 

utilise it. Obviously, he is t,omg to utilise it 
by not only importing watches but other 
consumer goods also. Sir, may I put a 
question? By bringing in watches and other 
consumer goods, he mioht be thinking of 
mopping up Rs. 800 crores of black money. 
But it is a short-sighted policy. Is it not going 
to effect the employment opportunities in this 
country?, Is it not going to affect the 
industries producing the type of material 
which the Government is going to import? 
Would it not have been better—of course, he 
might have taken a little more—if they had 
utilised these Rs. 800 crores for creating 
bigger manufacturing facilities within the 
country? If they want to bring in consumer 
goods by utilising these Rs. 800 crores of 
foreign exchange, then the whole policy on 
imports and exports needs a second looK. 
Why should we at least export that much of 
material or goods which are scarce in the 
country, on which we give cash subsidy, when 
we have so much of foreign  exchange? 

3 P.M. 

Now, Sir, another instance of creating 
unemployment is the slashing down of the 
import duties on stainless, steel. Which class 
of the people is using stainless steel utensils in 
the country? There are about 1,500 units in 
the country producing stainless steel out of 
waste, and I have no idea to how many people 
it is giving employment. But this slashing 
down of the import duties by such an extent is 
certainly going to make all these 1,500 units 
close down. I do not stand for high import 
duties but I do plead that the import duties 
should, be reduced gradually so that the pople 
who are employed in this industry are not Put 
out of employment  immediately: 

The same, Sir, applies to the mini-steel 
plants. The hon. Minister for Steel has said 
that the mini-steel plants are not only sick but 
they axe dying. There was need for reducing 
the tax burdens  on  the   mini-steel plants in 
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the country. Yet, the Finance Minister has, in 
an indirect way, raised the taxes on the mini-
steel plants. He has raised the rolling duty 
from the rolling stage to the ingot stage. Sir, 
there are 10 per cent rolling losses in the 
shape of burning and end-cutting ior single 
rolling and 15 per cent losses in the shape of 
burning and end-cutting for double rolling. 
Therefore, by taking Rs. 130 as increased 
duty from the rolling stage to the ingot stage, 
he has increased the incidence of duty by say, 
on the average, 12 1/2 per cent, while at the 
same time, he has given some concessions to 
the mini-paper mills. Sir there is need today to 
reduce the taxes on the mini-steel plants. 
Then, Sir, most of the mini-steel plants, are 
utilising finances given Dy the State 
institutions, and 70 to 80 per cent of the plants 
are just in a position that they may not be able 
to carry on and may clone down at any time. 
Therefore there is need today at least to give 
them relief in the shape of bank interest, 
particularly where they have not been able to 
run the mini-steel plants because the State 
electricity undertakings did not supply them 
power, though they had set up the mini-steel 
plants only on the assurance that the State 
undertakings would supply them power. 

Sir, for creating employment op-
portunities, wel', you need money, you need 
capital. Of course, you have said that you will 
have a saving of Rs. 153 crores. I hope it will 
be different from the saving which the hon. 
Prime Minister intended when he started 
travelling by the normal airlines planes, 
because it has appeared in the papers that this 
is going to be more costly than going by 
special planes. I do not know, because there 
are no details given about this saving of Rs. 
153 crores. But, Sir, that Is not going to 
change the present state of affairs in this 
country. Now, the Government of India 
budget is Rs. 10,000 crores and the State 
Governments' budget would also be to the 
same  extent.    Now,   if you  say  you 

have provided Rs. 20 crores for drink-ing 
water and Rs. 40 crores for this scheme or 
that scheme, is it going tc touch one per cent 
of the problem? And do you think at this rate, 
in the near future, in five years, ten years 15 
years or 20 years, you are going tc change 
the state of affairs in the country? I fear not. 
It is just either mis leading yourself or 
misleading the country. 

The fact remains that today in the 
expenditure of the Central and State 
Governments there is a lot of unproductive 
expenditure and it is to the tune of 20 per 
cent, 30 per cent. Sir I do not want to take 
much time oi the House. I would only bring 
to your notice two or three instances oi ths 
unproductive expenditure of the Government. 
The present Budgel earmarked Rs. 10 crores 
for sericulture. There was a sericulture 
department in Chandigarh. Its budget was Rs. 
1,60,000 and its job was to popularise rearing 
of cocoons. 'After one year I happened to ask 
them the value of the cocoons reared by their 
divi. sion. The department was boastfu and 
said they helped people to grow cocoons 
worth Rs. 6000 against an expenditure of Rs. 
1,60,000. And tha was how they were 
popularising sericulture. I give you another 
instance There was a rural industry project ir 
Palampur and their job was to promoti rural 
industries. Its expenditure wa: Rs. 2.75 lakhs. 
After one year's operation the only solid 
achiebemeni against an expenditure of Rs. 
2.75 lakh was disbursement of loans to the 
tune of Rs. 6 lakhs. Disbursement cos' of Rs. 
6 lakh loan in any bank or anj financial 
institution would not be more than 2 per cent, 
that is, it would nol be more than Rs. 12000, 
for whicr they spent Rs. 2.75 jakhs. I give yoi 
yet another instance. There was i designs 
organisation in Chandigarh Its J°h was to 
supply designs to thf various industrial 
cooperative socie ties in the erstwhile Punjab 
State. Iti •expenditure was Rs. 1,10,000 of it: 
own  budget.     And   if  you  take  int( 
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consideration the overhead charges, it would   
come  to  Rs.   3  lakhs.    And   it was found 
thatrin a single year they supplied only 100 
designs to the various   cooperative     societies   
and  the total production of goods by those 100 
designs was not more than Rs. 10,000. The 
eost of supplying designs in this case should 
not have been more than Rs. 1000 or Rs. 500, 
when the total production of goods was worth 
only Rs. 10,000.     Therefore,     unless     
Government curbs this sort of unproductive 
expenditure—well, there is some chance of 
retrenchment; but there need not be 
retrenchment; the staff could be transferred  
from   these   unproductive units to productive 
units of the Government—Government  would   
not  be able to bring about better conditions. 
But  Government  must  have  suts     to curb   
this   unproductive      expenditure. Mr. Biju 
Patnaik, Minister of Steel & Mines,  said that  
there  is no     elbow room  for   the  present     
Government, they have  made such  tight    
Budget. May I draw the attention of the hon-
ourable House to the fact that   there has been 
an increase of Rs. 798 crores in our estimate 
over the last year's? Increase in taxes has been 
to the extent 01 Rs- 800 crores. How then    do 
they r,ay there is no elbow room?  Is our 
economy bad when we left with them foreign 
exchange worth Rs. 3000 crores?    Is our 
economy bad when we left  with  them   18   
million  tonnes  of foodgrains? If they want to 
take excuses, well, nobody can help them. But 
the fact remains that the economy was in a' 
good shape; it was on the take-off stage. And it 
can be done at a faster rate.   Take, for 
instance, the allocation for power.    The basic 
need in India today  ia  power  and  unless  we  
give power to each village, drinking water to  
each village,  irrigation    water to each village, 
road to each village, employment  cannot be  
generated. 

Government has its own limitations and 
if they try to give employment under the 
present conditions, then there is not much 
chance of bringing about any improvement. 
But 

they should create conditions so that more 
employment is generated. One instance where 
employment can be generated is power. The 
policy makers of the Congress also realised at 
a late stage that it was no use creating a super-
structure when the base did not exist. 
Therefore, in one single year the budget 
allocation for power waG raised from Rs. 35 
crores to Rs 71 crores. The present 
Government reduced it to Rs. 69 crores in the 
current year, although this is an improvement 
over the original position. From 35 crores to 
71 crores the increase was 100 per cent 
whereas from 71 crores to 69 crores it is a 
clear reduction. There should have been an 
increase in the allocations for theste basic 
things. Well, we are grateful to the Leader of 
the House for giving us a show on Ramcharit 
Manas. But I request him to look into the 
expenditure on the Song and Drama Division. 
To which class of people does it cater? When 
we realise that 60 per cent of our population is 
below the poverty line, when there is no water 
or roads available to lakhs of people, in the 
name of culture is it proper for us to divert 
large funds for the benefit of a few urban 
classes of people? I would ask him: What is 
the purpose of the Song and Drama Division 
in the All India Radio? Could not the money 
spent on this organisation be diverted for the 
benefit of the poorer classes of people in the 
rural areas? I am sure the present Government 
will have to take hard decisions if they want to 
bring about development of India at a faster 
rate than was being done. Every activity 
resulting in employment of people is good. 
But one has to find out whether the 
employment provided is productive or 
unproductive. What is the utility of 
unproductive employment? I am happy that 
the Janata Party leaders often quote the philo. 
sophy of Mahatma Gandhi. He said that 
before you take any step you should see 
whether it is going to help the poorer classes 
of the country or not. On the one hand we ask 
trie people  to  save  money   and   on     the 



121 Budget (General)       [ 27 JUNE 1977 ]       General Discussion— 122 
1977-78— contd. 

-other we stress on tourism.' Is it not 
contradictory because in the name of tourism 
we are asking and persuading people to live 
extravagantly? I would request the 
Government to look into ail these aspects 
because funds at their disposal are limited. 

Lastly, I want to mention one other point.   
The Janata manifesto did not mention   
anything   about  the  border hill areas.    The 
Finance Minister has made a very brief 
reference in    his .Budget to the hill   areas   
on the   border.   These areas are very 
sensitive. But unfortunately the administrative 
cost of these areas has also increased merely 
because we have been trying to provide in 
these areas the    same type of administrative 
set-up that you .provide in bigger "States.     
These small hill  areas have only a population 
of five lakh's "to 10 lakhs.   Still you have 
created  an  army  of    IAS   and    IPS 
officers as if they  have a population of 2 
crores of people.    You have the same     type     
of     Secretaries,     Joint Secretaries,. Deputy   
Secretaries    and Under Secretaries.    No 
doubt, during the last    ten  years  there  has     
been stress  on  the   hill  areas  and  conse-
quently    the     development   rate     of these  
areas  has     also  gone  up.    But with the 
same funds there should be more   
development.   This   is   possible if only the 
funds are judiciously used. I  would   request  
the  present     Government to have a look at 
the present administrative   structure   in   the   
hill States and see whether the administrative   
cost   cannot   be   reduced.      If you  go by 
population, the hill areas can  never  get  
sufficient  funds.   The distances are so long 
and the cost, of construction   is   so     high.    
Therefore, more  funds  are  to  be  provided  
and for that. Sir   we must try to look to other 
areas where    savings    can    be effected.    I   
think   that   the   expenditure on  the  
administrative set-up in these areas can be 
reduced greatly so that the savings out of this 
could be transferred    to other    
developmental activities.    Thank   you,.  Sir. 

SHRI        IRENGBAM        TOMPOK 
SINGH   (Manipur):     Sir,   much   has 

been said by most of my colleagues here  during 
the past few  days  about the   Budget.    Before   
coming   to   the actual    Budget, Sir, I would 
like to highlight some of the problems    that 
confront my State at the moment.    I do not 
know whether there will    be any  swearing-in  
ceremony  tomorrow morning   or   evening,   
whether   there will be any swearing-in there at 
all. Before I come to the actual   Budget, I would 
like to tell one thing to the Janata   leadership   
and  the     Finance Minister and the Leader of 
the House,. Shri Advani  that  Sir, as  you know, 
Gresham's Law is already under operation as  
bad money drive out good money out of 
circulation and this has happened    in    politics     
also.    There have  been  troubles  in  some    
States a f t e r  the recent elections and there is 
trouble   now   in   Manipur   also.       In this 
connection, I would like to quote a news item 
that has appeared in today's papers: 

"Shaiza's Election as JLP Leader causes 
dissatisfaction: Trouble in Manipur Also." 

This is the heading and the news    I would 
like to quote now. 

 'Imphal. June 26 CSamachar): At a 
meeting attended by 34 of the 55 Janata 
Party MLAs, Mr. Yang-masho Shaiza was 
declared 'unanimously" elected leader of 
the Manipur JLP. The other 14 MLAi, who 
were not allowed to take part in the 
proceedings, were those who who had 
joined the Janata Party recently." 

This thing occurs in that part of the country. I 
want to bring this to your notice because we 
want a national standard in tfffs vast country 
of ours and it does not matter whether the 
Janata Party comes to power or the Congress 
Party comes to power. There must be a 
national standard. To the neople who hail 
from very backward States and hail from 
border States, it does not make any difference 
whatsoever comes to power Janata or the 
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Congress Party. I say this because we have 
seen during the last 19 months and also 
previously that it is just like a fight between 
some of the bigger fish. As you know, Sir, 
India is a vast country with unevenly deve-
loped areas. Some States are very small like 
the States in the Northeastern region. If I 
represent Mani. pur and if I am not present 
here, it means that Manipur is not represented 
here. If the Nagaland Member is absent here,, 
it means Nagaland is not represented here. 
But, in the case of bigger States like U.P., 
which has 34 Members here, it does not mat-
ter much because if only some of them are 
present and if other are absent, at least some 
of them are here to represent their State. 
Therefore, these small States may not be 
knowing or may not be aware of the 
prevailing situation in the country. This is be. 
cause these States are so small and they have 
their own peculiar problems. 

Another problem which is confronting us in 
this region is the problem of the Naga hostiles 
and the Naga insurgents and the problem of 
the Mizos. Recently, Sir, the Prime Minister 
had a dialogue with Mr. Phiza and you would 
all have read about that. In this connection, I 
would like to quote something from a 
magazine about this particular problem. I 
quote: 

"The Nagas who are Indians— and not 
p'hizo who is a British citizen—have a 
problem, and the problem is Phizo. The 
Indian polity also has a problem. Across 
the international border in Burma, between 
the border to the west and the river 
Chindwin to the east, has developed a 
north-south corridor of Burmese 
insurgency. This hooks up the Kachin 
National Liberation Council led by the 
Burmese Communists (White Flaa) with 
the Arakanese insurgency fed by Burmese 
Communists     (Red Flag)   through     the 

Naga  climes  and  Chin  areas     and 
opening into the Bay of Bengal." 

"Administered and controlled by this 
Chinese connection, the cor-rido. has well-
established schoois for military and 
administrative training. Muivah Tankhul 
and Isac Swu have settled about 450 Indian 
Naga insurgents in this corridor and have 
accepted the overall command of the 
Burmese insurgency. It is to these 
settlements that frustrated, angry Naga 
youth, are attracted. During October—
December 1976, about 80 young men have 
crossed over." 

Why I have brought this to the notice of this 
House through you is to show that the 
problem is different in different zones, 
different in nature and magnitude. We in India 
are suffering from economic disparities. There 
are economic disparities and there are regional 
imbalances in the country and these have 
become more chronic in the body-politic of 
the country. If one travels from Kashmir to 
Kanyakumari or from Gujarat to Manipur, 
Nagaland or Mizoram, one will find that there 
is a lot of disparity in these regions. If one 
travels from Delhi Station and traverses 
through UP, Bihar, etc., one will find that 
these disparities are there very much. So, 
unless and untili these disparities are removed, 
unless these economic disparities are removed 
from the country, the country is bound to 
suffer and the country cannot prosper. The 
undivided India was very big. And our Leader 
of the House, Mr. Advani, is one of those 
people who may have belief in Ak-hand 
Bharat'. We are also aware of the fact that we 
are Indians first and Indians last. But the 
question that arises in the minds of the people 
is: Why has this insurgency come up and why 
this problem has not been solved so far—all 
these years since Independence. All the time, 
the Budgets will be presented. There ma-' be a 
change of leadership in Delhi. There may be a 
change of the party.    But 



125 Budget (General)       [ 27 JUNE 1977 ]       General Discussion— 126 
1977-78— contd. 

the question comes up: Why is this 
happening in that part of the country? 

Before the Mizo uprising, at a place called 
Lunghe, a seer of salt was selling at Rs. 3/, a 
match-box at Re. II-. In the case of Nagaland 
and border regions, there is no road, there is 
no electricity there are no communications. 
Not only this, even kerosene is not available 
and pine-wood is used for lighting purposes. 
What is the provision for this? One thing I 
would like to ask: Why should not the Finance 
Minister, the Government of India, the 
previous Government as well as the present 
Government, have not evolved Himalayan 
policy, right from Ladakh down to Mizoram, 
Nagaland and Manipur, bordering the whole 
of the northern border? This is a very 
important strategic area, from the national 
point of view. This area, because of the long 
neglect or because of the geographical and 
historical factors, is not so much closely 
linked. This area is quite aloof from the 
mainstream of the Indian political life. The 
language of the northern India comprising 
Uttar Pradesh, Jammu and Kashmir or 
Himachal Pradesh, etc. is Hindi, and their affi-
nity is more or less linked with northern India. 
But in the case of the north eastern zone the 
problem is quite different. Their problem is 
different and there is insurgency as I have 
already pointer out, because of their alienation 
from the mainstream of the political life of the 
country. Later thirty years of independence, 
nc doubt, some schemes have come up. Foods 
are coming uP- The Congress Government did 
something for these States. But for these small 
States like Manipur, Tripura, Nagaland and 
Mizoram, it is very difficult to stand on their 
own legs. They cannot stand on their own legs 
economically. Very recently, there was a large 
change of defection and change of sides by 
the MLAs. Our hon. friend. Mr. Bhupesh 
Gupta, already read out a letter written by Mr. 
Ashoka Mehta in order to topple the Manipur 

Government. I would also like to remind you, 
of this letter. I quote; 

"Dear Choudhury Saheb, 

This is to introduce Shri Shaiza, M.L.A. 
and Shri L. Achow Singh, ex-M.P. Shri 
Shaiza was recently elected to the Lok 
Sabha on Congress ticket. He is prepared to 
go back to his State and get the present 
MLAs to switch over to the Janata Party 
and form a Janata Party Government in 
Manipur. He would then resign from 
Parliament and shoulder his responsibilities 
in the State. He would be prepared to put 
through this operation provided an assu-
rance is given to him that when the 
Congress Government is pulled down the 
Assembly will not be dissolved; the Janata 
Party Government will be allowed to be 
formed. I have to'd him that an assurance 
should be possible from our side. It is for 
you to take a final decision. 

Yours sincerely, 
ASHOKA   MEHTA". 

This is a letter written to the Home Minister, 
according to which the Congress Government 
was pulled down, and within a day or two the 
new Government is to be installed within a 
day or two. 

The Governor writes: 
"I am quoting below the text of a letter I 

have received from him (Mr. Shaiza today 
in confirmation of his oral communication 
to me. 

'Sir, I have the honour to say that I 
command the support of 33 MLAs. But as 
there are some technical difficulties, f am 
not in a position to request you to invite me 
to form the Janata Ministry. In the 
circumstances, there is no other means but 
to request you kindly to impose President's 
Rule for a short while and keep the 
Assembly under animated suspension for a 
period of two weeks from today, 15th of 
May. When the technical difficulties are 
settled,    I will request you 
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form     the   Janata Ministry  under  my   
leadership    in Manipur. 
I enclosed signed List of M.L.As. who are 
in my side and the proceedings for the 
election of the Leader and Deputy Leader 
etc. by the Janata Legislative Party for your 
information.' 

The list referred to in para   2   of Shri 
Shaiza's letter is a signed list of 83 Members 
of the Assembly. 

I understand the technical dif 
ficulties referred to by Shri Shaiza 
are  internal   party   matters. To 
conclude, my recommendation is that the 
State may be placed under President's Rule 
immediately, but that the Legislative 
Assembly may not be dissolved". 

The reason why T am quoting this letter is 
that, irrespective of the fact as to which 
Government is in power, if there is the 
slightest string pulling from Delhi, the 
Ministers and the M.L.As. are frightened 
because they think that without any assistance 
from Delhi, it will be very difficult to run the 
administration and to develop the State. This 
sort of feeling should not be allowed to thrive 
in this part of the country. Whichever 
Government comes to power, whether it is the 
local party, the Congress or the Janata, the first 
and foremost thing for the Central 
Government, is to try to see that this area is 
accessible to the rest of the country. In many 
areas we do not have any railway station. It 
may be the fault of the bureaucrats or others. 
There was a proposal for a railway line from 
Jiri to Silchar. The work has never started. 
There are people who are supposed to die 
without seeing, a railway in their life. When 
we see the construction work in Delhi and 
Calcutta, it is painful to us. When we see the 
problem of water for drinking and for watering 
our gardens, we feel insulted. When we •see  
beautiful  street  lightings  we  are 

sorry because the moment we go back to our 
area (Time bell rings) we do not get these 
facilities. What about, there is Loktak Hydel 
Electric Project. This is a Central Government 
Project. The work on this project was stopped. 
Now the work has started sluggishly. When 
bureaucrats go to these regions they say that 
the area is very beautiful, the dances are 
beautiful, Nagas or Manipuri are good people, 
the area is high-potentiality area, etc etc. But 
the moment they leave the palace and come 
back to Delhi, they forget. In order not to 
allow them to forget, sometimes the Naga 
insurgents open fire. Sometimes the people 
used to say that it was a blessing in disguise. 
There was J.P. movement. There was 
emergncy. So many leaders were put in jail. 
Now, there is change in Government. More 
cases of opening of fire and riots have been 
there. The Central Government leaders, 
whether they are from this party or that party, 
have to pay some attention to the needs of the 
people of these areas. The basic needs of 
these areas are roads, drinking water and 
electricity. We do not have industry. We do 
not have this development or that 
development. If these things are not made 
available to the people of these areas, these 
areas would remain backward for many years. 

[The    Vice-Chr.rman    (Shri U.K. 
Lakshmana Gowda) in the Chair] 

In order to bring them into the mainstream of 
the Indian political life or in order to have a 
sense of responsibility towards this big 
country—a sense of belonging to the whole 
country—this area should be looked after, not 
from a partisan point of view but from a 
national point of view. Whoever may come to 
power, on the spending side, they should be 
very careful. Take, for example, Sir, the rupee 
rolling from Delhi for the developmental 
purpose of any backward area. It may be the 
Bastar region of Madhya Pradesh or tne 

Ladakh region of Jammu & Kashmir. 

 

127 Budget (General)       [ RAJYA SABHA ]   General Discussion—        128 
ig77-78— contd- 



129 Budget (General)       [ 27 JUNE 1977 ]       General Discussion—         130 
1977-78- contd. 

It is very difficult to say whether the rupee 
intended for developmental purposes is utilisd 
proprly or not. I . am sorry to say that only 25 
paise out of a rupee reach the people for whom 
it is intended. And Sir, project should be taken 
up by the Fin. ance Ministry and the Planning 
Commission to see whether the money 
sanctioned from Delhi by the Finance Ministry 
or the Planning Commission was properly 
utilised or not. I would request the hon. Finance 
Minister to keep  this  aspect  in  view. 

Coming to the Budget, Sir, this budget is 
nothing but a marriage of convenience 
because you see in the composition of the 
Janata Party there are people belonging to the 
Congress (O) who are not agreeing on the 
socialist programmes; there are the socialist 
elements; there are Jana Sanghis and so on 
and so forth. So far as this Budget is 
concerned, no one will be happy because 
there is a tax on bidis, and the scooter prices 
have als0 gone up. At least, some militant and 
socialist programmes should have been 
implemented through this Budget. It will be 
too early to pass any judgement whether 
those people who are considered to be the 
disciples of Lohia or the followers of Lohia 
will carry out programmes with the wisdom 
that they have learnt from him. For example, 
all these friends have been saying all along 
that the disparities in income should only be 
at the ratio 1 : 10. That means, if the 
maximum is Rs. 10,000, the minimum should 
be Rs. 1,000. If the President draws a salary 
of Rs. 1,000/-, the minimum wage of a 
salaried person should be Rs. 100. It should 
be like that. Therefore, Sir, in this Budget, we 
do not see any change. In the next year, we do 
not know how far they will bring about a 
change towards the socio-economic progress 
of the country. It is a reactionary budget. Sir, 
the country is already committed to socialism. 
And until and unless the Janata leadership re-
orients itself towards that socialist-oriented 
Budget, it will be very difficult to solve    the 
467 RS—5. 

problems of this vast country because the 
country needs food, the country needs 
housing, the country needs clothing. In order 
to solve these problems, until and unless the 
investment, distribution and consumption are 
properly controlled by the State and the 
Gandhian way of thinking is properly 
applied, it will be very difficult to solve the 
country's problems. 

Lastly, Sir, I would like to say that at least 
the Janata leaders have exposed the 
Gresham's Law in operation. All the ex-
Ministers who are corrupt and who are at 
least not wanted by the people of Manipur, 
are now nocking into Janata Party. They are 
going to form the Government. And we want 
to see how the Janata leadership would react 
to this. We have seen it and it was amply 
proved that they have applied double stan-
dards, one standard at one place and another 
standard at another place because they are 
really afraid to take a fresh mandate from the 
people. The Janata Party organisers and the 
youth have been seriously demanding a fresh 
poll, and the Janata leaders will pay a very 
heavy price for not listening carefully to the 
oeople of Manipur, even to their partymen in 
future. 

With this warning, Sir,. I would like* to 
resume my seat because, Sir, after some time, 
there will be agitations. If there is no 
agitation, they will not open their eyes. And 
the Janata leadership from Delhi should be 
aware of this fact. Some of them might have 
learnt a lesson as we also learnt from them. 
And we know how to agitate in our own 
style. And we know how to agitate in our 
arms style. So long as this agitation does not 
take place, the Janata Party will not listen. 

THE VICE-CHAIRMAN (SHRI U.K. 
LAKSHMANA GOWDA): You have given 
advice to the Janata Party. You may please 
wind up now. 

SHRI IRENGHAM TOMPOK SING; 
That is all, Sir. Thank you. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Shri Janardhana 
Reddy. 

SHRI JANARDHANA REDDY (Andhra 
Pradesh): Mr. Vice-Chairman, Sir, this is my 
first speech after occupying the opposition 
Benches and also the first after you occupied 
the Chair. 

THE VICE-CHAIRMAN (SHRI U. .K. 
LAKSHMANA  GOWDA):   Thank   you. 

SHRI JANARDHANA REDDY: Sir, I rise 
to discuss some points regarding this Budget 
and not merely speak as an opposition party 
man. I want to express my mixed feelings on 
this Budget because it gives me happiness as 
well as sorrow when I look into it. It gives 
me happiness because it retains the good 
points that the Congress has enunciated and it 
gives rne sorrow because there i>3 a big gulf 
between the economic survey and the 
allocation that followed. I would rather say 
that this Budget contains treatment just like 
that of a juggler in a street who gives toffees 
to children and takes away money from the 
people that are collected there. The Finance 
Minister is now here. 

Last time when the Finance Minis-•ter 
came here with an interim Budget, he said 
that he was carrying some other's baby and 
promised that he would come within two 
months with his own baby. But, now, 
unfortunately no Janata leader is claiming 
that this is their baby, including the socialists 
like Mr. Madhu Limaye. 

Sir, it is always said that success has got 
more parents whereas failure is always an 
orphan. I feel thai; this Budget is an orphan 
now because no one claims it except our 
Finance Minister, Mr. Patel. I feel sorry for I 
have come across this kind of a Budget. I 
hope that the leftist forces that are there in the 
Janata Party, who are sacrificing their 
policies for their political survival, would,, at 
least, wake up now and see in which direc- 

tion this Janata Budget and the Janata 
Government are going. Can they expect 
television becoming cheaper than radio—a 
situation created by this Budget? Super-fine 
cloth, when compared to medium quality 
cloth, becoming cheaper. Imported watches 
are becoming cheaper than watches made 
indigenously. Wealth tax on jewellery has 
been removed while tax on bidis has been 
enhanced. Self-employed rickshaw walla is 
also going to be taxed. Self-employed persons 
who had to use hand tools are going to be 
taxed heavily. Finally, the extension of time 
which is given to tax evaders who were taxed 
during voluntary disclosure scheme being the 
measures taken by the Congress Government 
must be noted, it is going to help tax evaders 
a lot. How can they say that this is the Budget 
of the common man? Is it not a pre-
monopolist Budget? It has been dealt in this 
House by people like my colleague, Shri 
Sankar Ghose, the famous economist, have 
dealt with it very well. I do not want to go 
into the details of this Budget but only as a 
layman want to bring forth certain aspects of 
this Budget. 

Sir, as you see, there is a lot of confusion—
about which my friend just now spoke—in 
the Janata Party and the Janata leader 
hffvVsaid that it will take some time to get 
emotionally integrated. Such a confusion is 
there in the Janata Party. If you look into the 
thesis of Shri Charan Singh on agriculture,, 
he says that land holdings should not be 
reduced. At the same time, he says that those 
people who have no work in villages have to 
run to cities to take up some job in some 
industry. Now, look at the first speech of 
Morarjibhai in his Ad3ress to the Nation, 
which the Information and Broadcasting 
Ministry has titled "Out of the Clouds: 
Towards the New Tasks". He says 
categorically "What. is more, we must 
reverse the process of villages going to cities 
in search of labour and 'employment". Simi-
larly, there are so many controversial 
statements    of one     Minister Or the 
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other. The Finance Minister makes a big song 
and dance over primary agriculture. The plan 
outlay which the previous Government 
provided was. I believe, Rs. 3400 crores, 
whereas this Budget gives only Rs. 3000 
crores. I do not know how he is going to 
explain it. Further, they want to increase the 
agricultural production from one per cent 
growth to three per cent. As per the F.A.O. 
Expert Report, if this country wants to 
become self-sufficient in agricultural 
production, this percentage has to be raised 
from one to five. Nothing has been said as to 
how they are going to achieve this growth and 
how they are going to plan for it. They have 
provided some funds for agriculture but not 
even a blue print was given to show how this 
amount is to reach the common man, the 
needy man. They have not planned out 
anything as to how they are going 10 save the 
poor and needy man from the clutches of the 
rich landlords. 

The Finance Minister has quoted Japan and 
its agricultural production. I do agree with 
him; but I want to bring to his notice the fact 
that land holding in Japan is not even three, 
fourth of the land holding fixed in this 
country and that is the country which has 
meticulously implemented land reforms. 
Unfortunately, this Budget has not mentioned 
anything about land reforms and 
conspicuously kept silent over the matter. We 
do not know the policies of the Janata 
Government with regard to land reforms and 
their vigorous implementation in this country. 

Sir, the Prime Minister, when he recently 
went to Punjab to canvass for his party 
election, said that this Janata Party is going to 
come forward with a big agricultural scheme 
of thousands of crores of rupees to have a big 
plan of agriculture in this country, perhaps, 
keeping in mind Dr. K. L. Rao's Ganga-
Cauvery linking scheme. Nothing has been 
mentioned in this Budget about it, which is 
the first Bndspt of TTanata Govern- 

ment, either to have an economic survey or 
some survey or the other to formulate the 
scheme. 

Sir, two Ministers intervened in this House 
to defend this Budget. One is our Prime 
Minister, Shri Morarjibhai and the other is 
Shri Biju Patnaik. The Prime Minister says 
that this Budget gives direction towards which 
this Janata Government is going and he 
categorically says that they are trying to return 
to Gandhian way. i want to bring to his notice 
one instance. Sir, the HMT is producing 
watches in our country and these watches are 
exported also. It has made a good name. Now, 
when this is the situation, in the name of 
smugglers or—I do not know—in the name of 
healthy competition, we are planning to 
import watches by reducing import duty from 
120 to 50 per cent. Instead of spending foreign 
exchange over import of watches, why should 
we not spend that amount for the expansion of 
HMT and produce more watches? Is 
importing at the cost of Indian Industry the 
way of challenging smugglers? I am amused 
to ask the hon. Minister when he came here 
and gave a statement that smugglers pledged 
before Shri Jayaprakash Narayan and that 
there would be no smugglers, as per his 
statement, why then should he think of 
smuggler and have this programme? Is it the 
Gandhian way to ruin Indian industry? Is it 
the Gandhian way to give all the concessions 
that you are giving to the monopolists? I do 
not see anything of the Gandhian way in it. 
But the only thing which is to be appreciated 
in his speech is that he has accepted some of 
the good things which have been done by the 
Congress Government. He is the only man 
who is realistic and who is feeling with a 
sense of gratitude what the Congress 
Government has done and recognising it. But 
unfortunately, this is not the case with Mr. 
Patnaik. People say that the end of argument 
begins with abusing. He began to abuse us, 
calling the Congress Party as Indira rump and 
he used so many other words. 



 

SHRI RANBIR SINGH  (Haryana): He 
has withdrawn those words. 

SHRI JANARDHANA REDDY; You have 
not expunged it. I requested you. But anyway, 
I am telling you that he defended the Budget 
by using abusive language against us. I would 
make a request to the hon. Ministers and the 
leaders of the Janata Party. This is not in good 
taste. You are going on abusing in the House 
as well as outside the opposition party and its 
leaders. You take the good points from us. 
You are telling the public what we have done. 
We have alrady paid the penalty for it. But 
you are going on dwelling on these things. 
You are still going on dwelling on Nasbandl 
Nazarbandi, Sanjay Gandhi and so on. How 
long do you want, to dwell on these things? 
Why dnn't you open your eyes to the recent 
poll results? There has been a fall in the 
percentage of votes polled by your party in 
the recent elections. There has been a fall of 
more than 20 per cent in some States. I do not 
say that we have gained. But somehow or 
other you have been successfully able to close 
the eyes of the people for some time. But 
definitely, you will not be able to close their 
eyes permanently. Meanwhile, let us see that 
the economy of this country is not ruined 
because of our quarrel. Abusive language 
does not help. Negative approach does not 
help. Sir, in this regard, I would say that the 
Prime Minister is behaving properly and he is 
not coming out with any abusive language. If 
things, are done properly, the Congress Party 
will always extend its constructive co-
operation. 

Today, my friend, Mr. Talib mentioned 
about the atrocities committed against the 
Harijans and the Girijans. I do riot say that 
these atrocities have started only after the 
Janata Party came into power. This has been 
there. These are the things that have been 
there since ages. But all said and done for the 
last few years there has been a kind of fear 
among these Harijans and Girijans as they 
would be taken to task by rich and affluent 
society. The sense of fear is not there 

how. But I thought the Janata Government 
would at least create a sense of affection in 
the rich towards the poor. This has not been 
done. Therefore, this is a thing which the 
Home Ministry has to take up and do 
something. Otherwise, as our friend Mr. 
Talib. said, a revolution, a bloodshed is 
bound to come. He was mentioning ^ome 
incidents in my district. Yes, they are there. 
These things have happened. The conse-
quences would be more drastic and the 
situation would become very bad. 

Whenever there is a real genuine ctomplaint 
against whomsover it is, Government have to 
enquire. But this Government is going on 
appointing commissions. When a man is at-
tacked, a commission is appointed. Whenever 
there are some allegations against some 
Government, a commission is appointed 
without looking into it whether there is 
prima-facie case or not. It has become almost 
a Commission Raj. So many commissions are 
appointed. But what about the commissions 
appointed earlier? There was a commission 
against Mr. Badal. Now, they have withdrawn 
the case against him. There were some prose-
cution cases against him even today. There 
have also been allegations against the leaders 
of the Janata Party including Shri Morarji 
Desai. So many things have happened in this 
country. Now, i come to know that they are 
going to appoint a commission against Shri 
Mohaxilal Sukhadia, to go into certain 
allegations that have been made when he was 
the Chief Minister Of Rajasthan. If that is the 
case, well, let lis have commissions for all the 
allegations that are made in the House and 
outside, including charges against Shri 
George Fernandas, Shri B&dal and also Shri 
Morarji Desai when he was the Finance 
Minister. Why should there be double 
standards for this? I welcome, if something 
goes wrong and want to show the real picture 
to public in the country, it should be enquired 
into but it should be for all, not to include 
some and exempt some. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); Kindly wind up. 

SHRI JANARDHANA REDDY; I need not 
tell much about the public sector position in 
the Budget in which everything has been 
watered down. In the public sector there is a 
cut of allocation in the case of steel from Rs. 
576 crores to Rs. 530 crores, coal from Rs. 
240 crores to Rs. 232 crores and fertilizers 
from Rs. 380 crores to Rs. 306 crores. All 
these come under the public sector institutions 
which were looked down. If that is the policy 
of the Janata Government why not they hand 
over these public sector institutions to the 
private sector and ask them to run better. If 
they have no faith in the public sector, this 
kind of making the public sector as orphan is 
ultimately ruining the economy of the 
country. We have dumped huge resources in 
the public sector and 1 hope the Finance 
Minister will look into this aspect. 

THE VICE-CHAIRMAN (SHRI U. K 
LAKSHMANA GOWDA); Please wind up. 

SHRI JANARDHANA REDDY; iSir, 
austerity is being mentioned often by the 
Janata. Party, even before they came to power 
and after forming the Government. Let us see 
what is that austerity they are after. You 
might have seen Mr. J. B. Kripalani's speech 
today. The austerity of the Janata Party itself 
speaks about them. I came to know that some 
Janata Party Members—I do not know 
whether they are the Janata Party Members or 
the Congress Party Members, whatever it is—
are occupying posh hotel rooms in lieu of the 
accommodation they are entitled to get as 
Members though they belong to Delhi. Is it 
the austerity they talk about? And with good 
intention the Prime Minister has travelled 
from here to London by a regular chartered 
plane. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); Mr. Seddy,  you 
have  already taken     15 

minutes. Otherwise, you will be taking the 
time of the Congress Members. 

SHRI JANARDHANA REDDY; I am not 
making anything more. Just two or three 
minutes more. 

Mr. Malhotra has mentioned about the 
hardship caused due to the Prime Minister's 
presence in the flight.   Sir, nobody disagrees 
with his intention to go by regular flights, but 
ihe Prime Minister's Secretariat should have 
been kind   enough  to  calculate  the  incon-
venience caused to passengers, the loss of 
revenue due to not booking the 50 per cent of 
the passenger and cargo loss of reputation and 
also inconvenience caused to the Prime 
Minister by travelling a chartered plane and 
also the expenditure on making a standby 
flight ready wherever he lands.   When we 
calculate all this, I feel 'ravelling by an    
Indian Air Force flight would be cheaper. The 
only thing the prime Minister's Secretariat has 
to do is to inform the Prime Minister about 
this. I was told that the flight was delayed for 
more than an hour at New York for security 
reasons    which    caused much resentment as 
the Prime Minister is to get into the flight at 
London to  travel Paris.    Is this the type of 
austerity?    Let  austerity  not be for the sake 
of austerity.   Let it not    be for  public  
consumption.    Let it     be real austerity, I 
feel.    If Mr. Morarji Desai  is  informed  
about  this,  I  am sure  he  is  not  a man who 
will  go after false prestige. 

Further, I am a man connected with 
educational institutions and this Budget has 
perhaps thought that education is not 
worthwhile investment. That is why nothing 
about education has been mentioned in the 
Budget. There is a lot to be done on the part 
of the Centre. We have a Central University in 
my State and for the last 1hree years there is 
no progress. The very purpose Of starting this 
University was t0 augment the grievances of 
the Andhra people whose children could not 
get seats due to .some legal 
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[Shri Janardhana Reddy] 
difficulty, but the University has never come 
up to their expectation. Besides that; I came 
to know that the CBI men went there and 
searched all the records and now the whole 
atmosphere is different there. There are so 
many such other things. The Prime Minister 
in his first speech to the nation said that we 
have to give new direction lo the youth. 
There is no direction so far given. There is no 
thought of giving direction and nothing about 
this educational direction has been mentioned 
in the Budget. 
4 P.M. 

Sir, I wish Mr. Advani, the Leader of the 
House, were here, because I want to say 
something about the functioning of the I&B 
Ministry. They are removing people in the 
name of pro-Congress,, pro-ex-Government 
and all that. And unfortunately, they are 
planting RSS people there. This will be worse 
than we people gagging the Press 
previously—and they are going to do this 
gagging of Press in a different manner. I want 
to warm Mr. Advani to be careful about this. 
Perhaps, he is doing it deliberately, we do not 
know. The other day, we went to see Ram 
Charitra Manas. It was really a good show. 
But,, un. fortunately, a man came with a 
paper presenting with some quarrels in the 
I&B Ministry. Of course it is said that Mr. 
Advani is a strong man. I wish that he should 
become stronger. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Reddy, you 
have already taken much time.    Will you 
kindly wind up? 

SHRI JANARDHANA REDDY; I am 
doing it. Sir, whenever some important 
projects are to be taken up in the country 
technical opinion should be the base for 
location etc. but definitely not political 
consideration. Denying the steel plant for 
Andhra at Vizag which was recom. mended 
by the competent authority is injustice. I 
came to know that there    is    secret    plan to 
take it to 

Paradeep in Orissa. Similarly, the 
Ramagundam thermal power plant was 
recommended by the expert body long ago in 
Andhra Pradesh and its clearance is being 
delayed. It shows that the Janata Government 
is having a step-motherly attitude towards the 
Congress Governments and the States where 
Congress Governments are there. This should 
not be there. The Congress Government 
never acted like that. 

I should like to mention about the 
Scheduled Castes, the Scheduled Tribes, the 
land reforms, land distribution which do not 
find place in the budget. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Reddy, you 
have taken more than twenty minutes.    
Please wind UP- 

SHRI JANARDHANA REDDY: One final 
word about unemployment and I have done. 
They say within ten years they are going to 
remove unemployment. What is the plan and 
where is the White Paper? At least they 
should have come out with a White Paper 
outlining measures to create 2.5 million jobs 
every year. With all this, we feel that there is 
a lot of confusion in this budget. This is a 
pro-monopolist budget. This is definitely not 
a budget suited to the needs „of the country 
which have to meet the demands of the poor, 
the common man. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Verma, 
Kindly wind up. 

THE VICE-CHAIRMAN: (SHRI U. K. 
LAKSHMANA GOWDA): You will have 
only 10 minutes because there are a number 
of speakers left and the Finance Minister is to 
speak at 5 o'clock. I am sorry it is all laid 
down here. I cannot give you more than 8 to 
10 minutes. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You can wind up now. 
You have already-drawn attention to the matter 
sufficiently. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I think you can 
stop. The point has been made already. 

 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Enough, enough. 
Now,. I will have to call the next speaker. I 
will give you half-a-minute. 

SHRI GUNANAND THAKUR: I will 
take just two minutes   Sir. 

 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): That is enough. 
Please wind up. I will call the next speaker 
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THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHMANA GOWDA): You have already 
taken more than twenty minutes and you 
have taken two speakers time, please sit 
down I am calling Mr. Kesava Rao. 

you more time than was given to anybody 
else and this is not fair. You have to sit 
down. I am calling the next speaker. Mr. 
Kesava Rao. Not here.    Yes, Mr. 
Kum'bhare. 

 
 

 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Enough,  Mr.  
Thakur.    I  have  given 

SHRI N. H. KUMBHARE (Maharashtra) : 
Mr. Vice-Chairmanr Sir, since the time 
allotted to me is very short, I will try to 
confine myself to one or two important 
problems which relate to the biri industry. 

Sir, the Budget has, in factj in. creased the 
Excise Duty on the biris. The biri industry as 
such represents a very important economic 
activity in the country. I have a very long 
association with the workers employed in this 
industry and I have been associated with 
these workers for about twenty-five years or 
so as a trade-unionist. As many as four lakh 
workers are employed in this indus. try in 
Maharashtra alone. Sir, I will give you in 
brief, in a nutshell, the size and magnitude of 
this industry which will show that this 
industry has to be nursed and has to be pro-
tected and that nothing should be done which 
will create a sort of disruption  in the    
industry.    The    biri 
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industry gives to the State in the form of 
Income-Tax to the tune of Rs. 30 crores per 
year; Sales Tax to the State Governments to 
the tune of Rs. 5 crores, in the form of Excise 
Duty on the tobacco consumed Rs. 25 crores 
and in the form of Excise Duties on branded 
biris to the tune of Rs. 36 crores. The total 
number of people employed in the industry 
are 30 lakhs. As I said earlier, Maha. rashtra 
alone employs 4 lakhs workers. And this 
industry is there in other States also, namely, 
Karnataka, Madhya Pradesh, Bihar, Orissa, 
Tamil Nadu and even Rajasthan. 

Now,, the new Budget proposals impose an 
additional duty of Re. 1/. for making 1000 ~ 
biris. I think that various speakers in this House 
and in i the other House vehemently opposed 
this imposition, firstly 'because it is going to 
touch the pockets of the poorest of the poor men. 
If, on an average, a smoker smokes about twenty 
biris, he will have to pay not less than Rs. 7 'per 
annum. This means, this Budget will take away 
Rs. 7/. from the pocket of a poor man out of his 
hard-earned income. That way,, by collecting Rs. 
7/. per head the Central Government would be 
collecting about Rs. 35 crores by imposing one 
rupee as additional duty. 

Mr. Viire.Chairman, Sir, it is not that for 
the first time this duty is imposed. Biri has 
been subjected to excise duty on two 
accounts. In the first place, as I have said, 
duty is payable on the tobacco mixture. You 
cannot take out tobacco from your house 
unless you make payment in advance. On 
that account also, the Central Exchequer gets 
about Rs. 25 crores. About two years back 
this one rupee was imposed on every 1000 
biris. The amount that would come to the 
Exchequer would be Rs. 23 lakhs. 

Now,, while casting additional burden on 
the industry, the Government; has failed to 
examine the issue from all angles. In the first 
place, there is 

an eminent danger of curtailment of 
employment. Even the smoker may, because 
of the imposition of tax, reduce the number 
of biris which he is normally smoking. The 
effect would be that the manufacturers would 
foe compelled to retrench the workers. This 
is one of the gravest problem that may accrue 
because of this Imposition. 

Secondly, since the cost of the biri would 
be increased, in that proportion there will be 
very little scope for the workers to agitate for 
a better deal in the matter of wages. There is 
no scope for giving any increased wages. I 
think this aspect has also not been considered 
by the Government. In an industry, the hon. 
Finance Minister will agree with me, we 
have to take care of the workers before 
thinking of imposing any additional tax and 
to see what will be the effect of this on the 
working conditions of the workers. This 
industry is not in a position to bear any addi-
tional burden. It would, therefore, adversely 
affect the interests of the workers. I think this 
aspect has also not been considered by the 
Government. 

Then, Sir,, the other problem is that 
because of the imposition of excise duty, the 
workers, who have been working on the low 
wage rate, may be hit hard. The employer 
may abuse the industry. That may also result 
in a lot of unemployment. The wor_ kers who 
are working in this industry are spread over 
in for away villages. This is the only means 
of livelihood for them. As I said earlier, 30 
lakhs of workers are employed and taking 
into consideration their dependents,. I think 
about one crore of people are depending on 
this industry. Therefore my submission is that 
the Government must reconsider the imposi-
tion and enhancement of excise duty on biri. I 
suppose that biri has been singled out for the 
imposition of high duty. I do not think there 
is any other commodity which has been sub-
jected to such high increase.   I do not 
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understand why biri has been singled out for this 
discriminatory treatment. The hon. Finance 
Minister has sought to justify this imposition by 
saying— I quote from his speech which he has 
given in the Lok Sabha: "Reference was made to 
excise duty on biris. Biri is not an absolutely 
essential item for the common people." I res-
pectfully disagree with the hon. Fin. ance 
Minister. For the purpose of cost of living index, 
biri is considered to be essential. If the standard 
by which the hon. Finance Minister says that it is 
not a necessary item is to be applied, then there 
are several items of consumption. Why have you 
singled out only biri? My submission is that it is 
really a necessary item. Therefore, I am not 
prepared to concede to the view of the hon. 
Finance Minister that it is not essential. Then the 
Finance Minister goes on to say: "It is an 
optional item of consump. tion and injurious to 
health." I have I not heard that smoking of biri is 
injurious. I have heard that smoking of cigarettes 
is injurious. Why? It is because the wrapper is 
paper and it is the paper which is injurious to 
health. In the case of biri, the wrapper is tendu 
leaves. It is not injurious to health. If it is 
injurious to health, there are 101 things which 
are injurious to health. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): This is your 
view. Let us not go to the medical aspect of 
it. 

SHRI N. H. KUMBHARE: Sir, my 
submission is that the Government is 
collecting 35 crores of rupees from it. They 
must come out with a sound and convincing 
reason. On the contrary, you are destroying 
the biri industry by this measure. 

THE VICE-CHAIRMAN (SHRI 
U. K. LAKSHMANA GOWDA): Mr. 
Kumbhare, your time is up. You can 
complete with your final point on 
biris. - •
 | 

SHRI N. H. KUMBHARE: It is because I am 
very much associated with the biri industry. I 
am closely associated with the biri workers 
and, therefore, I feel much about this im-
position of excise duty. That is why I have 
dwelt oh it. Then I go to other matters 
relating to finance. The Finance Minister,, in 
the opening remarks of his budget speech, has 
said that the Government wants to move with 
courage and sincerity to banish poverty.    
Very good. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You will have to 
finish in two minutes. 

SHRI N. H. KUMBHARE; I have only to 
read. I will not take much time. According to 
him, the Budget lays emphasis on 
accelerating the pace of economic progress 
and also on distribution of its fruits equitably. 
Now, Sir, I would invite your attention to this 
declaration that the Budget will also ensure 
equitable distribution of the fruits of 
prosperity. It is undisputed that the Budget 
will have no meaning if it does not ensure a 
faster rate of growth of economy. But the real 
test of the Government lies in formulating 
policies which will also ensure equitable 
distribution of the fruits of prosperity. I have 
not been able to locate in the Budget any 
proposal which will manifest the intention of 
the Janata Government. There is no sign of 
prosperity for the poor in the Budget 
proposals. We cannot forget that we have to 
pull up 220 million people out of abject 
poverty and, therefore,, something concrete 
has to be done so that the productivity of the 
weaker sections is increased. The Janata 
Party mani. festo laid emphasis on the 
common man. the weaker section and the less 
privileged. But unless special efforts are 
made, the standard of the poor is not going to 
improve. (Time bell rings) I will take just one 
minute, Sir. Framing a strategy for the 
elimination of poverty is a matter of grave 
urgency. But this has been, unfortunately,   
overlooked.    Sir,   my 
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submission is that though we may have a 
faster rate of growth of economy, unless you 
devise a scheme or a strategy by which there 
will be an equitable distribution of fruits of 
prosperity, I think, it will not be possible to 
eliminate poverty. This is the submission I 
want to make. 

SHRI HABIB TANVIR (Nominated): Mr. 
Vice-Chairman, Sir, the Budget reflects the 
attitudes we have towards society because it 
is on that basis that we dole out laws and 
regu. lations and govern the welltoeing of a 
people. Now,, here is a country which has got 
approximately 80 per cent of the so-called 
poor people living below the ordinary 
civilised line of subsistence. No, democracy 
and equity and justice mean that in terms of 
taxes we collect money from all according to 
the means and we voted to power according 
to the majority so that we could give back to 
the majority the greatest amount of services, 
and from the privileged few we could get the 
greatest amount of resources. The Budget 
does not reflect this posi. tion. Now, the infra-
structure of a society is based upon education, 
and the kind of institutions we want to build 
have to be based upon education. 

I will be talking on education, otherwise it 
will be too big a subject to deal with within the 
limited time at my disposal. The budget lays 
claim to a heavy emphasis on agriculture, on the 
rural aspect, on the integrated rural 
developmental aspect It talks of the rural poor, 
i.e., in favour of the rural poor, which does not 
seem to be right because it actually helps the 
rural rich it helps the elite classes of both the 
urban and rural society. In education too it is 
very much the same. We have got about Rs. 189 
crores, or 1.25 per cent of the national budget, 
for education, which by itself from our own 
point of / view, from the point of view of the 
elitist classes, from the point of view of the 
capitalist classes, is too meagre. 
467 R.S.—6. 

A far higher allocation, a far greater allocation 
of money on education    is needed  if we want 
to build   up any kind of society at all.   Now 
there are about 25 crores of young people, be-
low the age of 15, or 42 per cent   of the 60 
crores, who are to be educated. These  25  
crores o1 youth  have been given    less    than 
Rs. 200 crores for their education.    Assuming  
that    we are catering to about 40 per cent of 
this youth population, we come to a figure    of  
about   10  crores  of young people on whom 
this money is to be spent.    For want of time I 
am    not going    into  the    intricacies  of    
how much is being spent on higher education 
and    how much on    elementary education.    
Roughly, we are going to spend less than Rs. 
200 crores on ten crores    of young people.       
For    the present, 15 crores of young boys and 
girls are being left out of this benefit. It  then  
works out  to  about  roughly Rs.   20  per  
head per  year,    it  is  a very meagre  sum.    
Now, this Rs. 20 per head per year is being 
denied to about 15 crores of young people who 
are not attending classes, and if they too  
attended    classes it would mean another Rs. 
300 crores, which    ought to be given to  them 
in the name of education, which is doubtful for    
its benefits, which is well-known for its 
harnrfulness, which is well-known for 
producing a slavish kind of mentality, which     
is   intellectual   snobs     and also    well    
known    for      producing a     strange     kind     
of    middle-class educated   man,   who   has   
no  values, which   is    well-known,    in       
short, for producing an exploiter. It is a pro-
cess which declasses people and even if they 
try to get back t0 their class, it  turns    them   
into  something    fantastic,     something 
impossible.      Anyhow, Rs. 300 crores this 
way is being lost    to these    15  crores    of    
young people      who,    it    does    not    seem 
reasonable. Why should not get    this money   
for  better  education  in  some form or the 
other.    Now, it is    estimated   that  out  of  
these  15  crores— this is according to the 
Report of the Standing Committee  of the 
Advisory Board on Education, July 1976—
more than    three-fourths    belong    to    the 
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(Shri Habib Tanvir] poorer     sections,    
i.e.,    landless    la. bourers,    urban slum    
dwellers    and other extremely  weak  
sections  especially     of  the  rural    people.    
Now, 

three-fourth of that comes to 5 P.M.   
about    11    to   12    crores    of 

people who are not attending 
schools and ihey come from these poorer 
sections. That means they particularly ate 
being deprived of at least about Rs. 250 
crores in this fashion. 

Now, education needs reform in the real 
sense which means more educational 
facili+ies for the illiterate masses, who have, 
no doubt> imagination, articulation, 
expression and also many rich values of 
culture but when they come in touch with our 
educational institutions, they lose most of it. 
So, in my field of activity,, creative activity, 
false dramatic activity to be specific, I 
automatically choose a drop-out. Your drop-
out for me is a mor^ imaginative actor and 
artist than your school-attending boy or girl. 
Now, in a country which has about 60 crores 
of people, 70 to 75 per cent of them, that is 
about 45 crores of them belong to poorer sec-
tions and, are, therefore, illiterate. If 40 t° 45 
crores of them are illiterate, according to our 
profession and our so many solemn 
pronouncements they ought to get some 
benefit 0f our educational system. Now, if 40 
to 45 crores of people were to get even at the 
rate of Rs. 20 per head per year, even at that 
meagre rate if they were to get some kind of 
education, in terms of their large numbers, 
you can imagine what a lot of money they are 
being deprived of. Now, this is the kind of 
Budget that we have got and we, therefore, 
ought to improve things in seeing to it that we 
provide much more allocation of this money 
towards elementary education and really 
divert a lot more money to the weaker sections 
of society and stop this kind of very blatant 
exploitation which is very thinly disguised. 

Thank you very much. 

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI H. M. 
PATEL): Mr. Vice- : Chairman, Sir, I have 
listened with great attention to all the hon. mem-
bers who have taken part in the general debate 
on Budget. I am grateful for the suggestions and 
. critical observations made by "the members. 
However in the time at my disposal, I cannot 
deal with all the points made. Therefore, i shall 
limit myself only t0 some Of the major points 
made in the debate. 

I would like to emphasise Once again the 
limitations under which this year's Budget had 
to be framed. As I pointed out in my Budget 
speech, we inherited large commitments of 
expenditure on on-going schemes and any 
reduction in spending on these projects in mid-
stream would have been extremely wasteful. 
Our party's programme requires a re-ordering 
of our planning priorities so as to lay greater 
emphasis on rural development. However, as 
the House knows, most of the activities 
relating to rural development fall in the State 
plans. And for reasons which are well-known, 
it was not possible for me to have 
consultations with State Governments 
regarding modifications of their plans. My 
options were, therefore, rather limited. Even 
then, I was able to effect savings worth about 
Rs. 267 crores in the Central plan and these 
have been re-allocated to sectors such as 
agriculture, irrigation, rural water supply and 
other elements of infra-structure which are 
high on the list of our priorities. 

Shrimati Ambika Soni, the erstwhile vouth 
leader, has questioned whether any one needs 
much time to prepare the Budget, according 
to one's objectives. She can affcrd to ask such 
a question because she has, perhaps, not been 
called upon to undertake such a task. I can 
only tell her that preparing a Budget 
particularly when a new Government with a 
different programme fnhesit a 



 

problem-ridden situation, is not like 
formulating points on the fingers of one's 
hands. 

Shri Sankar Ghose on the other hand, was so 
full of excitement of having found out in this 
Budget the Swatantra reality behind the Janata 
facade, that he forged that Lewis Carroll and 
not Hans Cheristian Anderson was the author 
of Alice in Wonderland. Perhaps, Shri. Sankar 
Ghose will remember Anderson's story on the 
'Ugly Duckling'. Actually, in Anderson's story, 
the people in this country have discovered that 
the Congress which strutted about as if it were 
a swan is really an ugly duckling and have, 
therefore, chased it out of office 
unceremoniously. I think this shock has led to 
Shri Sankar Ghose's confusion. This trauma 
seems to have affected the ex-planner's 
capacity to clear thinking. He has belittled my 
achievement in having a deficit of only Rs. 72 
crores in this year's Budget by pointing out—I 
am sorry to say that he is not here; it is a 
curious coincidence that in both the Houses 
the main speakers on the Congress side have 
not been present to listen to the answers—that 
according t0 the Economic Survey, not only 
was there no deficit, but there was a surplus of 
Rs. 206 crores in 1975-76, I hate to have to 
point out t0 the former Planning Minister that 
the deficit in the budget refers to the Centre 
only and is arrived at differently from that in 
the 'Economic Survey'. The Survey clearly 
explains this difference. If the deficit in 1975-
76 were to be calculated in the same way as in 
the present Budget, the deficit in 1975-76 
would h?ve amounted to Rs. 367 crores. Shri 
Sankar Ghose and other Members have 
expressed misgivings about the proposal for a 
special borrowing of Rs. 800 crores from the 
Reserve Bank against drawal of foreign 
exchange reserves. As the House knows, our 
external reserves have risen substantially in 
recent months. It is our duty to work out 
effective mechanisms to use these reserves   to   
accelerate   the   tempo  of 

economic activity and to stabilise prices. What 
surprises me to that Shri Sankar Ghose blames 
me for not doing this in the three months I have 
been in office when he and his colleagues could 
not do it in more than a year even though they 
were fully . familiar with the apparatus of Gov-
ernment having been in power for a number of 
years. In fact, we have done much more and are 
confident of doing so in future. 

In pursuance of this objective, we have 
liberalised substantially our import policy. 
Larger imports both of essential consumer 
goods and capital goods will add to the real 
resources available to the economy for deve-
lopment. Thus, to the extent that we succeed 
in drawing down reserves, special borrowing 
from the Reserve Bank will be non-
inflationary. A question has been asked 
whether we will use these Rs. 800 crores to 
import watches. I will explain later why we 
want to import" watches. But let me assure 
you that the value of watch imports will bo 
much smaller and that our reservees will be 
used to accelerate economic activity and 
stabilise  prices. 

It is unfortunate that Shri Sankar Ghose has 
fallen into the same error as his colleague, 
Shri Subramaniam, in the other House. He 
said that in spite of my desire t0 give primacy 
to agriculture, the present Budget provides an 
outlay of Rs. 3.024 crOres, which is only 30.4 
per cent of the total outlay which is absolutely 
and relatively * less than the Rs. 3471 crores 
allotted to agriculture last year. There was 
another speaker too, I think, who felt into the 
same error. I would like to state that the two 
figures are not comparable. The second figure 
taken from the 'Economic Survey' is the sum 
of the total outlay on the following sectors: 
agriculture, irrigation, fertiliser and power 
including rural electrification. The smaller 
figure given in this Budget takes into account 
only 85 per cent    of the outlay for    co-op* 
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ratives that is attributable to the agricultural 
sector, and only 15 per cent of the total outlay 
on power, attributable to the agricultural and 
rural sectors. On a comparable basis the 
figures for 1976-77 would be Rs! 2312 crores 
and for 1977-78 Rs. 3024 crores. The increase 
in the current year's allocation thus works out 
to 31 per cent. If one were to concentrate 
attention on agriculture and allied servicees, 
the Central plan outlay proposed in this 
Budget at Es. 548 crores is 64 per cent higher 
than in 1976-77. The allocation on irrigation 
and flood control at Rs. 1244 crores is 47 per 
cent higher. It should be obvious to anyone, 
with an open mind, that the allocation for 
agriculture during this year is substantially 
higher than in 1976-77, though the step-up is 
not as large as I would have liked. 

Shri Bhanu Pratap Singh has raised a 
number of important questions in this regard. 
I am sure those will be borne in mind when 
the medium-term policy for development of 
agriculture is evolved. As we propose to make 
pure drinking water available to all villages in 
a period of five years and double the rats of 
annual expansion of the area under irrigation 
within the next few years, our expenditure on 
these two items will be stepped up very 
substantially year efter year. The House can 
rest assured that our commitment to spend 
more resources on agriculture and on rural 
development is firm and unambiguous and 
this will be adequately reflected in the 
budgets in the years to come. 

Because of his firm pre-conceived notion 
that this first Janata Budget must be 
permeated with Swatantr3 Ideas, Shri Ghose 
has failed to look at it in a propsr way. As I 
stated in my Budget speech, the objectives 
behind my tax proposals have been to reduce 
the disparities of income and wealth and to 
enlarge the pool of savings. I have, therefore, 
firstly, increased the surcharge on  income-
tax  from   10  to 

15 per' cent; secondly, raised the wealth-tax 
rates from the absurdly low levels to which 
they had been reduced last year and; thirdly; 
withdrawn the concession regarding the 
surcharge on the corporate tax which had 
been given last year, by which the corporate 
sector could deposit an equivalent amount 
with the Industrial Development Bank of 
India for five years and brought to the 
Exchequer Rs.  56 crores. 

While the Budget last year did not raise any 
revenue through direct taxes. I have raised a 
sum of Rs. 92 crores. Not only is this the 
largest amount of revenue raised in direct 
taxes in as many years as one can remember, 
but more money has been raised this year 
through direct taxes than through indirect 
taxes. I have raised this year Rs. 68 crores 
through indirect taxes as against Rs. 92 crores 
of direct taxes of which tbs State share is Rs. 
20 crores. I would like the Hous'e to judge 
whether this is not wielding fiscal policy as an 
instrument of change. Indeed, I would say that 
this is the social engineering. Mr. Ghose so 
passionately desires and which he and his 
Party have failed to undertake. Some of the 
Opposition Members have sought to convey 
the impression that the present Budget pulls 
down the importance of the public sector and 
have sought to impute to me and to this 
Government the bias against the public sector. 
I find it difficult to understand how anyone, 
who had made even a cursory study of the 
Budget Estimates, could venture to make such 
an accusation. The current Budget proposes a. 
contribution of Rs. 2192 crores as equity and 
loan to non-departmental public sector 
undertakings as compared with Rs. 1332 
crores that had been provided in 1976-77. I 
am not referring to de-nartmental enterprises 
such as th« Railway and P&T, in respect of 
whOM also the allocations this year are much 
larger than last year. 

These figures expose adequately the 
hollowness of the criticism that the Janata  
Government  is lukewarm to- 



 

wards the public sector. We are firmly 
committed to the concept of a mixed 
economy, in which the public sector already 
plays a. commanding role. While canalising 
adequate resources for investment to the 
public sector, we also propose to ensure that 
public enterprises function efficiently and 
generate additional resources for the further 
development of the economy. We wish to 
ensure that the entire economy functions 
properly and no part of it fails to work 
satisfactorily. It is our view that so long as we 
have a mixed economy, the private sector 
should also remain healthy and function effi-
ciently. In a mutually inter-dependent society, 
all the sectors—public. private and co-
operative—should get equal attention from 
Government. 

Shri Sankar Ghose has pointed out that the 
provision for coal in the budget for 1977-78 is 
less than the provision in the previous year by 
Rs. 50 crores For reasons best known to him, 
Shri Ghose has failed to mention that though 
the provision of Rs. 277.2 crores had been 
made in the Budget Estimates for 1976-77, it 
had to b° reduced to Rs. 225.62 crores in the 
Revised Estimates—a reduction of nearly Rs. 
50 crores. We have kept the budget provision 
for coal in 1977-78 at Rs. 226.66 crores, 
marginally higher than in the revised 
estimates of last year. In determining the out-
lay for coal, we have taken note of the fact 
that there is an accumulation in pit-head 
stocks of coal and that the investment already 
made is sufficient to enable the production 
target of 109 million tonnes to be met. The 
investments that we are now making in coal 
projects are thus really designed to meet the 
requirements of the Sixth Plan period and 
beyond. 

Shr* Sankar Ghose has also referred to the 
lower level of outlay on fertilisers in 1977-78 
as compared with 1976-77. The larger 
allocation last year was due to the bunching 
of expenditure on projects initiated much 
earlier. Expenditure on such projects will 
naturally taper off- I would like to assure the 
hon. Members that we 

have made adequate provision for all on-
going fertiliser projects. The allotments for 
projects in progress are virtually the same as 
those provided by the previous Government. 
The outlay for new fertiliser projects can be 
assessed with the requisite degree of 
precision only when we are in a position to 
take a clear view on the feedstocks for the 
new fertiliser plants. With the major 
investment decision we have recently taken 
on the development, of oil and natural gas 
resources of Bombay High and Bassein 
fields, it is now possible to plan for new fer-
tiliser plants based on natural gas. When the 
plans for these projects are got r?ady, 
adequate provision will be made for them. 
The House can, therefore, rest assured that 
there will he no slowing down of the 
expansion of the capacity for production of 
fertilisers. 

Many Members have complained that this 
Budget has done nothing to solve the 
unemployment problem, though in the Budget 
speech, unemployment has been indicated as a 
problem area of great importance. A Plan 
outlay higher by 27 per cent must necessarily 
contribute to the generation of more 
employment. Similarly, the substantially 
increased outlay on agriculture, irrigation and 
rural infrastructure such as electrification and 
roads will result in the generation of more 
employment. However much the Opposition 
Benches may wish to decry the extension of 
the investment allowance to substantial parts 
of industry, this step is designed to lead to 
more employment in industry. The reliefs 
given to small-scale and cottage industries 
will also provide significantly larger 
employment opportunities to large numbers of 
people. Clearly a definite effort has been 
made in the Budget to see that more employ-
ment is generated. I admit there are no 
allocations specifically for employment-
oriented schemes in the Budget. This is 
because of the sad fate of the so-called crash 
employment schemes in the past. Since they 
were drawn up in a great hurry to tne'et some 
such 
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demand, they, were poorly planned and poorly 
implemented, resulting in hardly any 
permanent employment. I would, therefore, 
counsel patience. To be effective, such 
schemes need  careful planning including 
consultations with local authorities and need 
even better organisation for implementation. 
We have not yet had the time to plan in detail 
such . schemes and organise such 
consultations. But I have no hesitation in 
assuring the House that as soon as the Budget 
discussions are over, I shall hold consultations 
with my colleagues in the Government and the 
Deputy Chairman of the Planning 
Commission, shall also discuss with Dr. Raj 
Krishna, as his name has been specifically 
mentioned by more than one Congress 
Member, about specific programmes of work 
and then hold discussions with the Chief 
Ministers about these matters. Similarly, I 
shall consult the Reserve Bank and the 
nationalised banks about the role they can play 
in promoting rural development and em-
ployment. 

Some Members, Sir, have complained that 
this Budget does not have proposals for land 
reform, land consolidation etc. These are 
State subjects and action has to be primarily 
taken by them. I am of the opinion that what 
is needed now is not more legislation on land 
reform but sincere and effective 
implementation of existing legislation. This is 
what the previous Government failed to do 
and this is what we intend to do. 

AN HON. MEMBER: How? 

SHRI H. M. PATEL: You wait and see. 
The Janata Party has stated in clear terms : 
"The Party will honestly implement land 
legislation, provide machinery for 
scrutinising fraudulent transfers and 
dispossession and plus such loopholes as 
have come *o li^ht. Landlordism will be 
abolished. Surplus lands and Other reclaimed 
lands will be distributed amongst the land-
less, particularly Harijans and Adivasis." 

The Budget has also been criticised for 
having no policy on inllation. Surely the 
former Planning Minister does not have to be 
told that keeping the Budget deficit low in the 
context of 17 per cent rise in money supply 
last year is itself a contribution to an anti-
inflationary policy. He has complained that 
prices have been rising by one per cent per 
month in the last two months and this would 
lead to a 12 per cent increase over the year. If 
his simple-minded logic were to be followed 
prices last year should have risen by 25 per 
cent because they rose by 4.4 per cent in the 
first two months of ihe year. What is 
important is that it is smaller than the rise" 
which took place last year, in spite of the 
bumper harvest in 1975-76. This Government 
is fully committed to a policy of holding the 
price line and will use every instrument at its 
disposal for this purpose. 

Many Members have complained about 
the reduction in the rates of interest on 
savings deposits and have argued that this 
will affect savings, particularly by ordinary 
people. I must confess that I am amused by 
the concern even the so-called leftist 
Members have shown in this matter. The 
change was brought about because it was felt 
that earlier people who parted with their 
money for relatively shorter periods got a 
better rate of return than those who parted 
with their money for longer periods. It seems 
to me that it was the rich people who 
benefited more from the earlier provision 
than the less well off ones because they got a 
larger return for the short periods they 
deposited their money with the banks. For 
longer terms they would naturally use their 
funds in their own business where the rate of 
return would be much higher. 

It has also been stated that, the small man 
will be adversely affected by the reduction of 
2 per cent in the interest on Savings Bank 
deposits. There is some misunderstanding 
here. Those who generally wish to use 
Savings Bank accounts as a vehicle for their 
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savings will continue to get the same interest 
as before. It is only those -who wish to use 
their Savings Bank accounts as Current 
accounts and at the same time wish to get a 
high interest rate that will have to suffer a -
reduction of 2 per cent. 

The extension of the benefit of the 
investment allowance to all industries .has been 
criticised on the ground that I have thus 
provided relief to elitist consumption industries 
rather than to priority, mass consumption 
industries. 1 wish the critics had looked at the . 
Finance Bill more carefully. They would then 
have found that it contains a long list of 
industries which would not be entitled to the 
benefit of the investment allowance. The 34 
industries which have been excluded, include 
those which produce luxury goods or goods 
which are relatively low on the list of priorities. 
This includes cosmetics to which repeated 
references have been made by the Opposition 
Members. Thus the charge that there are no 
priorities is baseless. The truth is that while 
swearing by priorities, the previous 
Government acted arbitrarily in choosing 
various industries for the benefit of the 
investment allowance. Vital industries in the 
public sector such as mining and petroleum 
refining were denied the benefit of investment 
allowance in spite of the professed love of the 
Opposition for the public sector. The extenjjon 
of the benefit of the investment allowance to 
these vital industries which are almost 'entirely 
in the public sector is itself a refutation of the 
charge that this is a concession to the private 
sector. 

Shri Ghose—I am sorry to keep on having 
to refer to Shri Ghose in spite of his 
absence—has stated that the concession 
regarding the investment allowance will mean 
a loss of revenue of Hs. 220 crores as against 
the earlier loss of Rs. 45 crores and has 
concluded that this makes nonsense of my re-
source mobilisation effort. I do not know 
where these estimates have come from 
because we have found it difficult  to make 
any     estimates.    I 

hope he, like many others, has not put hja 
faith in the report of a financial newspaper 
because that report was based on 
inappropriate data and wrong inferences. For 
my part, I look upon this as an effective 
instrument for stimulating investment in the 
economy. 

Shrimati Kulkarni has voiced concern that 
my well-intentioned provision for the grant of 
investment allowance at the higher rate of 35 
per cenl to   industries   using  technical   
know-how developed in Government labora-
tories,  public sector companies    anc 
universities may be abused    becausi 
businessmen   will   be   able   to   easil; 
purchase wrong certificates     in thi behalf.    
I would like to  allay    he fears by clarifying 
that the benefit c this concession will be 
available onl; where the know-how is 
acquired b the tax-payer from the Governmen 
a public sector company or universit or from 
any person deriving title fra them.     Besides,  
we intend to desij nate the Department of 
Science ar Technology as the prescribed  
auth< rity for the purposes of issuing the n 
quired certificate so that the questic of 
purchasing wrong certificates sin ply does not 
arise. 

The hon'ble Member has also stati that 
there is no continuing obligate on the tax-
payer to use such kno< how and that 
industrialists    may able to switch over to 
foreign kno-how immediately in    the    
followi year.    I doubt if such a switch-o^ is 
technically feasible in    most ca considering 
that the know-how woi also imply a certain 
kind of plant a machinery.    To effect such a 
swit over,, the machinery would have to 
disposed of, which is certainly bot to involve 
a loss.    Also the reduct in respect of 
investment allowance the higher rate will be 
available c where the tax payer furnishes al 
with th'e return of income for the sessment 
year for which the deduc is claimed, a 
eertirtcate from the p cribed authority that he 
is engage the manufacture of articles prodi by 
using technology or other kn how developed 
in a Government 1 
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ratory etc. Hence, if a tax payer dis- I 
continues the use of such technology, he will 
not he entitled to carry forward the unabsorbed 
investment allowance, if any, in subsequent 
years or to claim investment allowance in 
respect of machinery or plant which he might 
instal in later years. 

Some Hon. Members have raised the bogey of 
buying up losses and of concentration of 
economic power    when commuting upon the 
concessions proposed when a sick unit marges 
with a healthy one.   This criticism ignores the 
safeguards incorporated    in    the Finance  
Bill  itself.    The  concessions will be 
available only on the recommendations of the 
specified authority and it will have to be 
established to the satisfaction of the Central 
Government that the amalgamation is in the 
public interest.      Also    the    Central 
Government may. lay down necessary 
conditions to ensure that, the   concession  is 
restricted to     amalgamations which would 
facilitate the rehabilitation or revival of the 
sick unit.   It is our view that this alternative is 
by far to be preferred to the take-over of the 
sick units by the Government. I need only 
mention that the National Textile Corporation 
has suffered a loss of over Rs.    117    crores    
during   the period 1974-75 to 1976-77 and is 
likely to suffer a further loss of about Rs. 30 
crores  during  the   current     financial year.    
The Congress Members    have probably  
forgotten  that the    former Government had 
approved Of such a measure.   I am referring 
to the measure of amalgamation. 

It has been suggested that the innocuous 
provision for encouraging com. panies to 
involve themselves in the work of rural 
welfare and uplift is v»<- another loophole for 
avoiding tpxes People should take the trouble 
of fwns through the papers carefully before 
criticising. I thought I had made it amply clear 
that the deduction will be allowed only if the 
'expenditure is incurred on specified pro-
grammes of rural development    ap- 

proved by the .prescribed authority. This 
authority will be of an adequately high level. 

■ 

Some Members also suggested that the  
proposed  new     concessions    for small-scale  
industries set up in    the rural areas provide a 
loophole for tax avoidance by clever 
businessmen. This section is in fact modelled on 
the lines of a similar provision for giving con-
cession to industries set up in backward areas.   
The Finance Bill clearly precludes the grant of 
the concession in  cases  where the new 
business is formed by the splitting up or the re-
construction of a business already in existence 
or by the transfer of existing plant and 
machinery.    There are safeguards  against     
other     collusive transactions as well.   The risk 
is negligible, if any,  and having regard to the 
fact that the task of rural development  is  so  
vast  and  gigantic we shall not hesitate from 
taking reasonable risks. 

The Hon. Members have made the point  
that  the  concession     given  to powerlooms 
will hit the handloom industry.    These 
apprehensions are entirely without substance 
and proceed from a. mis-conception of my tax 
proposals.    Under the tax structure we 
inherited,  powerlooms paid  a     compounded 
levy    which    varied     from Rs.  50 per year 
to  Rs. 250 per year depending upon the 
number of power-looms installed.   I may add 
that there are many  unauthorised    
powerlooms which have not been licensed by 
the Commerce  Ministry  and  which  may well 
be outside the tax net.    Indeed, the  
differential rate of duty has encouraged the 
fragmentation of larger units into  smaller 
units to take advantage of the lower rates of    
duty available for units having four looms or 
less.   Further, the big industrialists having 
benami owners were the biggest beneficiaries,  
because with their resources they worked the 
powerlooms to the maximum capacity and 
with the duty  remaining  constant  irrespective 
of the quantity of cloth produced, they paid 
very little  duty per metre    of cloth. 
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lo minimise evasion, to reduce the 
administrative work, to distribute the tax 
incidence equitably, I have shifted this levy to 
the yarn used by the powerlooms. The duty 
will be collected at the stage when the yarn is 
cleared from spinning mills. Earlier, a duty of 
Rs. 2.5 crores was being collected as 
compounded levy from the powerlooms and a 
further duty of Ks. 0.75 croie was being 
collected as compounded levy from hand 
processors of powerloom cloth, making a total 
of Rs. 3.25 crores. As against this, an extra 
duty of Rs. 3.5 crores will now be collected on 
the yarn used by the powerlooms under the 
scheme proposed by me. Thus, by shifting the 
duty in this manner, I have safeguarded the 
revenue, have ensured that no powerloom 
escapes the tax net and at the same time, the 
new situation in no way affects the 
competitive strength of the handloom. The 
suggestion that the new arrangement will 
affect the position of handlooms adversely is 
thus totally unfounded. It is indeed an attempt 
to confuse the issue and to minimise the 
measures we have deliberately taken to 
improve the lot of the handlooms. It is to 
them, and not to the powerlooms and the 
mills, that I have given duty concessions. As I 
have explained in my Budget speech, 
handlooms will get duty felief for the first 
time in respect of cotton yarn in cross reel 
hanks and again for the first time in respect of 
viscose-spun yarn in hanks. 

Members have made the point that the 
'excise duty on biris should not be increased, 
as biris are consumed by the common people. 
Despite the view of my hon. friend here who 
does not agree. I would repeat that it is, how-
ever, not an essential item of consumption ... 

SHRT NRIPATI RANJAN CHOU-
DHURY (Assam): It is an essential item for 
the poor people. 

SHRI H. M. PATEL; You are entitled to 
your views. 

SHRI NRIPATI RANJAN    CHOU-
DHURY: You are neither a poor man 

nor,   I think, have you seen poor people 
living.    That is why you can say 
this. L 

SHRI KALI MUKHERJEE; Scotch 
whisky is very essential. 

SHRI H. M. PATEL: I might inform the 
hon. Member, because he is suggesting that I 
should have imposed duty on Scotch whisky 
or liquor. . . 

SHRI KALI MUKHERJEE: Why did you 
impose duty on bin and not on liquor? 

SHRI H. M. PATEL: Will you please 
listen? It is because liquor is a State subject 
and it is not something on which I can do 
anything. (Interruptions). Will you let me 
continue? I admit that you have the right to 
say that it is an essential item. And you will 
give me the right to say that it is not. 

SHRI NRIPATI RANJAN CHOU-
DHURY: You cannot say it is not an 
essential item. There is no scape for any 
difference o1 opinion. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): He is entitled to 
his opinion. 

SHRI H. M. PATEL: I see that he is still 
very much under the influence of the  
authoritarian regime. 

SHRI BHUPESH GUPTA: (West Bengal): 
Must we have commission or whether biri is 
an essential item for the poor? 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHAMANA GOWDA): Then there will 
b° no end to it, if you have Commission after 
Commission. 

SHRI NRIPATI RANJAN CHOU-
DHURY:   My point is... 

THE VICE-CHAIRMAN <"3HRI U. K. 
LAKSHMANA GOWDA): You should 
allow the Finance Minister to complete his 
reply. 

SHRI H. M. PATEL: I do not yield, Mr. 
Vice-Chairman. 

It is, however, not an essential item of 
consupmtion and is injurious    to 
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health, despite what my hon. friend here said. 
If anyone chooses to smoke biris, I -do not 
think he should mind paying one paisa extra 
on 10 biris which is all that my proposal 
entails. Biri manufacturers and the whole-
salers and retailers in biri trade should see to 
it that no increase in the price if biri beyond 
one paisa for 10 'biris takes place. 

Shrimati Alva has suggested that ;steps 
should be taken to increase the indigenous 
production of watches rather than import 
them. Members are evidently not aware that 
the Gov-  eminent has already embarked upon 
a programme for increasing, within a year, 
indigenous production of watches to about 
three times the existing production. Amongst 
others, one of the steps proposed for achieving 
this -objective fe reduction of import duty on 
watch components from 120 per cent to 50 per 
cent. We have nevertheless to take steps to see 
that the balance of the demand even after in. 
.creasing the indigenous production is met. In 
spite of my alleged sympathy for the private 
sector, I would rather leave the import to 
Hindustan Machine Toois than to the 
smugglers. 

I have received a large number of 
•reprerentptions claimj ig that some of 
the new levies and concessions adver- 
. se'y affect production, particularly in 
the cottage a^d small-scale industries. 

I am examining all such representations 
anr1 wherever the claim? are susta.'nab'j, 
necessary relief will be provided. In many 
cases I have found these representations ti be 
has.-, d on a misunderstanding af the Budget 
pro-por-al^. Ws Vuve dready taken steps to 
clarify 'he position t-i those concerned and 
wiH continue to do so, so that the people do 
no' h*ve a grievance. 

In spite of the many differences expressed 
in th° course of the debate 1 find there is a 
good deal of common ground between us on 
this side and those on the opposite Benches. 
There is agreement that rural de^e'oDment is 
an extremely important component 

of development strategy. Our object 
ive of working out an integrated pro 
gramme for alround improvement in 
the quality of rural life, laying special 
emphasis on the welfare of Harijansi 
Adivasis, small and marginal farmers, 
is also acceptable to everyone. Since 
the task is really large it cannot ob 
viously be completed in a single year 
nor can it be speedily and satisfactori 
ly achieved unless there is participa 
tion by all sections of the society. I 
would, therefore, poiot out to my 
friends on the other side that this ra 
tional endeavour—this national and 
rational endeavour—is not a matter 
for scoring partisan points but for con 
structive cooperation. It is mv earnest 
hope that such cooperation will be 
forthcoming readily and abundantly. 
Thank you.
 
I 

SHRI NRIPATI RANJAN CHOUDHURY; 
Sir, only one clarification. I had a point of 
difference with the Minister. He said in the 
other House and he is saying in this House 
also— the other day Shri Shanti Bhushan also 
insisted—that biri is not an essential article of 
consumption for poor people. That is one. 
Secondly, the Minister has said that excise 
duty of only one paisa; on ten sticks of biri is 
imposed without knowing how much it affects 
the poor people. If we accept the statistics of 
Shri Kumbhare who is a known trade 
unionist, a poor man consumes 20 sticks of 
biri a day—that is the minimum 
consumption—and he has to pay half a paisa 
per stick more. Half a paisa per stick means he 
has to pay Rs. 40 to Rs. 50 per year extra. Sir, 
you know the standard of living of the 
common man, the poor man. Can he afford 
this hike in price? My point of difference with 
the Minister is: What is an essential item and 
for whom? There cannot be any difference of 
opinion on that, that in India for every poor 
man. .. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); You have made 
the point.    Please sit down, 

SHRI NRIPATI RANJAN CHOU-
DHURY: ...biri is an essential item. If you 
pass in a train you see even a begger 
smokes... 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); Then at this rate 
we will be going into discussion. I am sorry, 
please sit down. You have made the point. If 
the Finance Minister ha,-s anything to say, let 
him say. But you please sit down. ., 

SHRI N. H. KUMBHARE: Sir, please 
•allow me one clarification... 

SHRI NRIPATI RANJAN CHOU-
DHURY: I have not completed, Sir... 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Instead of asking 
for a clarification you are going on 
expressing your own views. 
SHRI NRIPATI RANJAN CHOUDHURY: 

All right,, let me p.ut a question to the Minister. 
He said he is going to review imposition of 
excise duty on certain things. Then will he give 
an assurance that, taking into account what I 
have said, he will also reconsider his view that 
it is an essential article of consumption by the 
common . man?    That is one.   Then... 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I think you have 
made the point. Please sit down. 

SHRI NRIPATI RANJAN CHOU-
DHURY: My second point is about the sick 
mills. I want to know from the Minister why 
he is giving concessions fo big industrial 
houses who will just take over the sick mills... 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): He lias already 
explained that. 

SHRI NRIPATI RANJAN CHOU-
DHURY: No, no. Whether he has considered 
what amount of excise duty NTC hag been 
paying on these? If the same concession is 
given to NTC, •what would be the position? 
If a favourable reply comes, then, will he 
consider that instead of giving all these sick 
mills to the textile magnates.    .   .   . 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA    GOWDA):  So 

far as the tax is concerned, he has already 
cleared that.   You can take one 
•minute.    Shri Kumbhare. 

SHRI N. H. KUMBHARE: Sir, the 
Government is of the view that smoking is 
dangerous to health. That means, the 
Government wants that bicti smokeis should 
give up smoking. Suppose they give up 
smoking. That will have effect on production. 
There will be a reduction in the production of 
bidis and ultimately it will affect the 
employment potentiality. Today thirty lakhs 
of people are employed in the bidi industry. 
In case people give up smoking, is there any 
provision in the budget to provide them al-
termitive employment? You have your own 
problem of unemployment. .. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You have made 
your point. 

SHRI N. H. KUMBHARE: The problem 
of unemployment hai not been dealt with. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You have put the 
question on pension. I am asking the Finance 
Minister whether he could clarify that. 

SHRI H. M. PATEL: So far as the 
handloom point is- concerned, if the position 
is really as what Shri Bhan-dari has said and if 
any difficulty will be created for handloom in 
any direction I shall certainly examine it. But 
to my information that will not be the case. 

So far as the other point is concerned, I do 
not know what he is referring to. There is no 
Government decision or announcement on 
the subject. 

SHRI N. H. KUMBHARE: What about 
bidi? 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I think we have 
had enough discussion. We will now proceed 
to the next item. 

SHRI BHANU PRATAP SINGH {Uttar 
Pradesh): I suggest that the next item in the 
List of Business, namely, legislative business, 
be postponed for the time being and the next 

item, namely, half-an-hour discussion be 
taken up. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Doea the House 
agree with Shri Bhanu Pratap Singh's 
suggestion? 

SOME HON. MEMBERS: Yes. 
THE VICE-CHAIRMAN (SHRI U-K. 

LAKSHMANA GOWDA): We will now 
take UT> half-an-hour discussion. 

__  

HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OF ANSWER 
TO S. Q. 67 ON THE 15TH JUNE, 1977 
RE: FUNCTIONING OF CULTURAL 

ORGANISATIONS IN THE 
COUNTRY. 

 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): He will clarify 
that. 


